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COUNCIL OF »TATE
Saturday, 14th April, 1945

. 'he Council met in the Council Chamber of the Council House at Eleven
of the Clock, MR. CHAIRMAN (the Honourable Mr. M. N. Dalal) in the Chairg

DEATH OF PRESIDENT ROOSEVELT .

MR. CHAIRMAN (the Honourable Mr. M. N. Dalai) : Honourable Members, before
we start the business of the House, it is my sad duty today to cowment on an inci-
dent which has cast a_gloom not only in America hut in all the sllied countries
of the world, in the sydden and unexpected death of Prosident Frarin Roosevell.

_ Honourable Members, 1 suggest that after making a few comments on the death
of President Roosevelt we adjourn for half an hour, until 11-45 .M. today, when
ph; r?%ular business of the House will be continued. (Honourable Members :
“ Yes”).

Honourable Members, flast year Roosevelt was re-elected for the fourth time
President of the United States of America by an overwhelming majority, demons-
trating unquestioned allegiance which he commanded in his country, and the world
acclaimed the choice with joy and enthusiasm. )

Roosevelt’s place in world history will be judged by his part on the second world
war and that is part of his greatness and his tragedy. Roosevelt was of the same
heroic mould as Abraham Lincoln and Woodrow Wilson and had the same passion
for democracy and international justice.

The world had looked to President Roosevelt to complete the unfulfilled mission
of Woodrow Wilson and set up an organisation for world peace. 'There can there.
fore be no greater calamity than his sudden death, almost on the eve of the San
Francisco Conference. ; _

Those who know the stubborn illusions of isolationism will appreciate his
courage in the early years of the war. He not only brought America into the war
but made it possible for America to help freely and extensively the allied countries
throughout the world. One shudders to think of the consequences if American
help had not been brought in such large measure. -

"The strain of the war hastened his end. But his name will live in history with
his two great companions, Churthill and Stalin, as the men whose labours, and the
inspiration of whose personalities, broyght us within sight of Victory.

The death of Roosevelt is a sad and bitter blow not only to - the Arerican
Democracy, but an incomplete end to an epoch of world-shaking events. The
void created by so. gigantic a personality cannot be replaced.

The loss of a world figure with such liberal sympathies and dynamic energy
is a8 much India’s loss. It is only right therefore that this House should place on
record the irrepairable loss the world has suffered. :

THE HoNoURABLE Sik MAHOMED USMAN /Leader of the House): Mr.
Chairman, I beg to associate myself with every word of what you bave said. The
death of President Roosevelt is a great loss to the world at this juncture and 1
would suggest that you should communicatg our condolences to the bereaved family
and to the Government of the United States of America ; and I also suggest that
after the Leaders of the various Parties have spoken we do adjourn for half an hour
as a mark of respect to the memory of the deceased. :

Tre HoNourasLk Rar Bamapur SRI NARAIN MAHTHA (Bihar : Nonj)
Mubammadan) : Sir, I wish to associate myself on behalf of the Progressive Party
with all that has fallen from your lips on this very solemn and distressful occasion,
President Roosevelt was a world figure in every sense of the word. He dominated
the world stage at the most critical time c{ its history. Some of us remember him
with grea. concern as onc cf-the signatories to the Atlantic Chart(:r. We all felt
that the Atlantic Charter was the proper and the most desirable basis for the build.
ing up of the world peacc ¢nd that President Rovsévelt would live to wce the day
when the ideals for which he put his sigLature to the Atlantic Charter would be
achieved We admire the guidance that Presidemnt Roosevelt gave to his great

(625)
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country, America, durmg the years ol the war. We ail remember that he opposed
the cash and carry scheme which would have made the prosecution of the war very
difficult for the Allies. We also remember him as the father of the lend-lease sclieme
which has enabled the war to be carried on in the way it has been possiblc for the Allies
to do on azcount of the lend-lease arrangement. His death has come at a time when
‘the world has not got out of crisis. We all wish he had lived to guide the delibera-
tions of and to use his wholesome influence over the various contending clements
at the San Francisoo Conference. We all wish t, share to the fullest degrec the -
regret and the grief of the Americans and other members of the Allied Nations at
the passing away of President Roosevelt. .
Tue HonouRABLE Mgz. G. S. MOTILAL (Bombay : Non-Mubammadan) :
Sir, 1 rise to give expression to my sense of sorrow on the passing away of Mr. Roose-
velt who was the President of the United States and to associate mysclf on behalf of
my party in the expressions of condolence which have fallen from you and from
-the Leader of the House. President Roosevelt has wor: a unique place in his great
country. He will live in our memory as very few have lived before, The
sorrow is all the more that he has not lived to see the fruits of his own efforts. But
what is given to man is to make an effort. He made a splendid effort to win the
war. Now that the end of the war is near, he was not spared unfortunately by
Prowidence to see the victory to which he had contributed so handsomely. Sir,
with these wof<s, I associate myself with the tributes paid to President Roosevelt.
Tre HoNouraBLE Me. HOSSAIN IMAM (Bihar and Orissa : Muhammadan) :
Mr. Chairman, on behalf of the Muslim League Party, I wish_to associate myself
with all the remarks that have fallen from your lips. President Roosevelt was
a figure of intornational repute and his work in peace and war will remain ever
engraved n world history. . With a capitalistic economy he combined the basis
“of collective socialism ma,ugu.ra.tmg the New Deal. At the time when he occupied
the presidential chair in January 1933, America was in the grip of a depression and
the way in which he steered the ship of state entitles him to a place in the honoured
list of great mon of the world. He carried this from national field to the inter-
national field when he inaugurated lend-lease. It was for the first time that the
concept of the oneness of the world, of the human beings being one race and one
unit body was oonoceived and given effect to in measurcs the magnitude of
which would have staggered the pre-war world. In addition to all that America
has done for tlie viotory of the Democracies against the Axis Powers the action of
President Roosevelt will remain always honoured in the list of those who can be
regarded as inidinational benefactors.
Sir, T associate myself with the tributes which have been paid to his memory.
THE HoxouraBLE Rajsa CHARANJIT SINGH (Nominated Non-Official) :
I' also associate myself with the tributes of respect which have been paid to the
-memory of the late President Roosevelt. His sad and sudden death is a grievous
loss and the sympathy of the whole world goes to Mrs. Roosevelt and the family.
BriGADIBR THE HONOURABLE Si2 HISSAMUDDIN BanapUR (Nominatcd
Non-Official) : I wholeheartedly associate myself with the previous speakcis.
It is very sad, Sir, that President Roosevelt missed the picnic party at Berlin.
Tur HonouraBLE Sie GOPALASWAMI AYYANGAR (Madras : Non
Muhammadan) : I wish to add my tribute to those that have been already pmd
to the memory of a great man—one of the biggest men in human history. He
was big in his .deals, bigger~ perhaps in the manner _in which he
stated them to the world, biggest in the generous way in which he ondeavoured
to implement those ideals. Great ideas came forth from his brain ‘in the
courso of th: last few yoars: the Atlantic Charter, the Four Froedoms,
Hot Springs, Brettéh Woods, Dumbarton Oaks and San Francisco. It is
‘very unfortunate that he should have passed away at this juncture, for
out of the thron chief figures which have stood forth during this groat war he porhaps
wag the man who ceuld have organised poace in the true senso of the word. Sv
far as Mr. Churchill is concerned he has been very groat in war but very woll founded
doubts have been oxpmuod a8 t0 whether he will be great in the orgamsatwn of
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peace in the poat-war world. - Marshal Stalin perhaps will concentrato his-energies
on robuilding his own country after the wav is over, but, if President Roosevelt
had romained, he would have given of his best to the organisation of world security
and poace in & manner which nobody else in the world could have done. It is a
great calamity that the world has suffered. He was born in an atmosphere where
the pclitics was one of power and the economics was one of plenty but l:e endoavour-
ed to harnoss power to enabling the smaller, weakor nations of the world to acquire
the power to ordor thoir own affairs, and he harnessed the plenty that he was born
in for the purposo of gnabling the weaker nations also to acquire the capacity to
establish plenty among themselves and later on in a world where tho ruling idea
would have heen tho interdependence of nations he would have promoted human
welfare in a manner which nobody else in the world at the present moment could
have done. :

I associate myeelf, Sir, with the tributes that have been paid.

The Council then adjourned for half an hour till a Quarter to Twelve of the
Clock. :

.The Council reassembled at a Quarter to Twelve of the Clock, Mr. Chairman
(the Honourable Mr. M. N. Dalal) in the Chair.

QUESTIONS AND ANSWERS
HypAR1 Mrssion

378 | THE HoNOURABLE MB. NARAYANDAS GIRDHARDAS : Will Govern
ment lay on the table before the close of the present session of the Council a report
of the work done by the Hydari Mission in England ? .

Tae HoNoUrABLE SR AKBAR HYDARI: I would refer ike Honourable
Member to the Press Communique issued on the evening of Friday, the 6th April,
which was circulated to Honourable Members. '

Hypagr Mission .

379. THE HoNOURABLE Mr. NARAYANDAS GIRDHARDAS: Will
Government state whether the Hydari Mission had eoncluded any agreen ent for
importing goods from the United Kingdom to India ! If so, will Government give
the list of such goods and state their value ? »

Tae HoNoURABLE SIR~"AKBAR HYDARI: I would refer the Honourable
Momber to the Press Communique issued on the evening of Friddl, the 6th April,
which was circulated to Honourable Members.

CONSTITUTION OF A PANEL FOR COTTAGE INDUSTRIES

380. TeE HoNoURABLE MR. NARAYANDAS GIRDHARDAS : Will Govern-
ment consider the advisability of constituting a panel for cottege industries parti-
cularly for hand-spinning and weaving consisting of representatives of the peoplo
and a representative of the All-India Spinners’ Association on the same lines as
other panels recently constituted for Post-War Industrial Pevelcpn.ent ?

Tae HoNoUrABLE iR AKBAR HYDARI: The matter is under eonsidera
tion,
PosT-WAR DEVELOPMENT

38]1. Tre HoNoUrABLE MR. NARAYANDAS GIRDHARDAS : Will (fovern
ment consider the advisability of calling a conference of the various politicul parties
and minorities and place before thom any scheme of Post-War development «volved
by them and obtain their views before putting inte effect any such schen.e finally
decided upon by Government * '

Tae HoNouraBLE SIR AKBAR HYDARI: T invite the attcntion of the
Honourable Member to the speech of the Honourzble the Planmiig and Develop-
ment Member on the 14th March, during the debate initiated by Mr. G. §. Motilal.
Having regard to the considerations mentioned in that speech and tle setting up
of & Standing Advisory Committee Governnent do not consider that a conference
such as is proposed-will serve any useful purpose,
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_CREATION OF A BEPARATE ANDHRA PROVINCE'

. 382, THE HoNOURABLE Mk. NARAYANDAS GIRDHARDAS : Will Govern-
ment consider the question of creating a separate Andhra Province consisting of
the Andhra Districts of the Madras Presidency in view of the demand of the people
of -Andhra for the creation of such a province ?

TrE HoNOURABLE S;R MAHOMED USMAN : Government do not consider
the present time opportune for taking up the question.

NON-C00PERATION BY HINpI WRITERS, ETC., WITH Am‘ -IND1A RADIO

383. Ter HoNOoURABLE MR. G. 8. MOTILAL : Will Government state :—

(a) g’l;?ther it is & fact that writers, poets, and others who were glvmg broad-
casts in di from various stations are now non-co-operating with A. I. R.
8o, since when and for what reasons ?

(b) Will Government lay on the table a statement showing the names, [addresses
and the nature of work done by persons referred to in (a) before their abstention ?

Tae HoNoumaBLE Sz MAHOMED USMAN : (a) A certain number of
Hindi writers, talkers, etc., who were previously participating in All-India Radio
programmes have withdrawn their co-operation due to the agitation started by the
protagonists of Hindi about the middle of lasi year as a protest against the alleged
anti-Hindi policy of All-India Radio.

(b) The required information is being collected and will be placed on the table
of the House in due course. .

LaNGUAGE Poricy ofF ALL-IND1IA Rapio
384. THE HoNoURABLE MR. G. S. MOTILAL : Have Government seon the
statements issued by the Hindi Sahitya Sammelan recently regarding the language
policy of the A. I. R.?

THE HoNxoUBABLE STR MAHOMED USMAN : Yes.
PusriocaTion oF Books 1N Urpu aAND HiNDI

385. THE HoNOoURABLE MR. (. 8. MOTILAL : Have Government received
from the centrally administered arvas and each of the provinces, information 1e-
garding : (a) The number of books published in Hindi and Uudu during the last
three years ¢ (b) The number of journals and periodicals (including weeklies,
fortnightlies and monthlies) published in Hindi and Urdu during the last three
years 1 (c) Thea number of subscribers to cach of the journals and periodicals
referred to in (b) ?

Tee HoNoumaBLE MR. C. F. V. WILLIAMS : Either the Government of
India or Provincial Government receive in one form or another most of the infor-
mation that the Honourable Member refors to, and Provincial Governments make
certain returns to the Central Government. The information in the possession
of the Central Governmont doos not at present extend beyond the year 1943. 1t
would involve an enormous amount of time and labour to collect up to date all the
information in the form suggested by the Honourable Member.

INFORMATION PROMISED IN REPLY TO QUESTIONS LAID ON
THE TABLE

THE HoNoUrABLE MRr. H. C. PRIOR (Labour Secretary) : Sir, 1 lay on the

table the information promised in reply to a supplementary to question No. 3, asked
by the Honourable Mr. P. N. Sapru on the 15th February, 1945.

ALLOTMENT OF GOVERNMENT QUARTERS TO MEMBERS OF THE CENTRAL LEGISLATURE

The suppletnentaries refer to 95 quarters which are allotted to members of the (‘entral Legis-
lature in New Delhi and they are situated in the fu]lowmg localities :—
(a) Oonstructed prior to 1933-34.

Windsor Place . . . . . . . 20
Ferozeshah Raad . . . . . . . . . 20
Queom:wa . B . . "10
G.0, B. -Clan D’ used as M. L. As Hou-eu . . . 12
Total . . [
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(b) Constructed in 1933-34.
Ferozeshah Road and (‘anning Road . . 33

GRAND TOTAL . . 95
- o

Accommodation in there quarters varies slightly ; 66 of them have an additional room. The
rents of quarters mentioned in category («) wore pooled in 1933-34 in consultation with the House
Commnittee of the Council of State and the Loginlative Assembly and the rnt for each of these
quarters was tixed at Ry, 80 per month.

When the additional 33 quariers mentioncd in (V) above were subsequently constructed, rents
for these were pooled with those of the former ; and a uniform rute of Rs. 79-12.0 per month was
fixed for all the 856 quarters,

NOTICE OF MOTION FOR ADJOURNMENT

Mr. CHATRMAN (the Honourable Mr. M. N. Dalal) : Honourable Members,
I have recoived a notice for Adjournment of the House from the Honourable Mr,
Hossuin Imam. Tt reads :(— ’

* 1 wish to mavo the Adjournment of the House to copsider a matter of urgent definite piblie
importance, naiely, the issuo of instructions by the Governnient of India to Bengal for the
purchase of cloth in (aleutta for export to China."”

TaE HonouraBLE MR. HOSSAIN IMAM (Bihar and Orissa : Muhammadan) :
Mr. Chairman, I wish to move this Adjournment in order to clear the air on one
matter : whether it is a fact that the Government of India issued instructions to the
Bengal authorities for the purchase of cloth for China at a time when there was
great scarcity of cloth in Bengal and when people in Bengal were crying for cloth :
was it fitting at such a time that the Government of India should issue instructions
for a further dopletion of the stocks that might be held there ¢ I hope, Sir, that
the Honourable the Secretary will be able to throw some light on the subject.

Tue HoNoURABLE Stk AKBAR HYDARI (Industries and Civil Supplies
Secretary) : Sir, I am very glad that the Honourable Member has by this rather
unorthodox method given me the chance of removing a serious mijsconception in the
public mind and in the minds of the Honourable Members of this House. I think
the statement ho refers to is what appeared in T'he Hindustan Standard of Calcutta
which gives afacsimile of a letter purporting to have been written by Mr. T. Jones,
Provincial Textile Commissioner. He is an officer of the Bengal Government.
The facts of the case are as follows :— ‘

In the first place, I may mention that this is not & mattgr ef urgent public
importance, because this letter is dated the Z6th August, 1944—a good many months
ago.

1

Tae HoNouraBLE MR. SUSIL KUMAR ROY CHOWDHURY (West Bengal :
Non-Muhammadan) : But it was published only the other day.

Tae HoNoUraBLE SIR AKBAR HYDARI: The cause of action arose as
far back as August, 1944. N

Tae HonouraBLE Mr. SUSIL KUMAR ROY CHOWDHURY : We did not
know that. .

Tae HonouraBLE Sik. AKBAR HYDARI : That is why I called this method
unorthodox. What happened was this. Last year we were very.short of raw
gilk for the manufacture of parachutes for the Defence sorvices. Tho only place
whore India could get this silk was China ; though wo produce our own silk, that
was not cnough. The Chinese were prepared to let us lm.ve. this silk only if wo gave
them some cotton textiles in return. They made a considerable demand, which
we reduced Dby negotiation. Finally what was agreed to was that their agents
should purchahe 97,000 yards of cloth—not even 100,000 yards, much less. half
& million ; only 97,000 yards—in India against the silk which they had sold ws,
and we would allow them to ship thatto China. Mr. Jones’s letter. runs aa
fouq?‘;h:. Woo is authorised by this Departaent to proeure all the cloth he requires, which is to
be despatched urgently to China,”
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_ Of course this might give the public the impression that Mr. Woo could roam
the country at large and purchase any quantity of cloth. That was not the case.
e was limited to a very small figure.

Secondly, though I only received this notice yesterday evening, 1 made en-
quiries, and, as far as I am informed, nobody either in the Supply Department or
in my own Department issued any written instructions to Mr. Jones, much less

. any instructions of the kind mentioned in this letter. If might have been that
some officer got into touch with Mr. Jones on the ’ phone*at Calcutta and said ¢
“ Here is the agent of the Chinese Government ; let him buy up to 97,000 yards
of cloth .

These are the facte. I do not think that the supply of this very small quantity
would have had any effect on the cloth position ax it was in August, 1944. I might
inform Honourable Members that, naturally, as hoardéd stocks which we unear-
thed have by now been uzed up and there is now a certain tightness in the cloth
position, any kind of barter now would be regarded with even greater scrutiny than
was the case in 1944. But, as I have informed the House, the need for this raw
silk was urgent and very great, and we had to make the bargain.

In view of this explanation, I hope the Honourable Memhter will witLdraw
his Motion. ’ ) *

Tar HoNoumarLE Mr. SUSIL KUMAR ROY CHOWDHURY: May I
ask the Honourable Member whether he has made inquiries and satisfied himself
that not more than 97,000 yards of cloth have been exported to China ?

TrE HoNouvraBLE StR AKBAR HYDARI: My inquiries go to show that
be was probably not able to obtain even all the 97,000 yards.

Tue HoNoURABLE MR. HOSSAIN IMAM : I am satisfied with the explanation
and T withdraw the Motion. : )

Me. CHAIRMAN (the Honourable Mr. M. N. Dalal) : 1 permit it.

BILL PASSED BY THE LEGIS%:%‘I%E ASSEMBLY LAID ON THE

SECRETARY. or "THE COUNCIL : 8ir, in pursuanee of rule 26 of the
Indian Legislative Rules, I lay on the table a copy of the Bill further to am:pd
the Aligarh Muslim University Act, 1920, which was passed by the Legislative
Assembly at its meeting held on the 12th April, 1945.

ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL

Tree HoNouraBLE Saryep MOHAMED PADSHAH Sanie BAHapUR (Madras
Muhammadan) : Sir, I wish to move for the consideration of the House today
the Bill which has just been laid on the table by the Secretary. 1 wish to have your
permission and that of the Government to move that the Aligarh Muslim University
(Amendment) Bill be taken into consideration. I request the Chair to waive the
usual notice and to allow this Bill to be taken into consideration today. In the
other House, where this Bill was passed only recently, Government supported
this Bill. The Bill is of a non-controversial nature and I therefore request the
Chair and the Government to be pleased to waive the usual notice.

Mzr. CHAIRMAN (the Honourable Mr. M. N. Dalal) : Have Government any
objection ? .

Tug HoNourRaBLE SiR MAHOMED USMAN (Leader of the House): We

- bave no objection, Sir. '

Mz. CHAIRMAN (the Honourable Mr. M. N. Dalal): I will waive the
time limit for laying the Bill on the table. You may take it up at the end of the
husiness today.



MINES MATERNITY BENEFIT (AMENDMENT) BILL

Tae HovouraBrk Mr. H. C. PRIOR (Labour Secretary) : Sir, I move :—

~ * That the Bill furthor to amrend the Mines Maternity Benefit Act, 1941, as passed by

the Legislative Assembly, be taken into consideration.”

The Motion was adopted.

Clauses 2 to 12 were added to the Bill.

Clause 1 was added to the Bill.

The Title and Preamble were added to the Bill. .

Tue HoNouraBLe Mr. H. C. PRIOR : Sir, I move :—

* That the Bill, as passed by the Legirlutive Asrembly, be Las cd.” “

The Motion was &dopted.

ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL

Tue HoNouraBLE SarveEp MOHAMED PADSHAH SasrB Banapur (Madras :
Mubhammadan) : Sir, I move :—

* That the Bill further to amnend the Aligarh Muslim University Act, 1920, us passcd by the
Legislative Assembly, be taken into' consideration.” . :

Sir, before making. my observations on this Motion, I should like to tender
my thanks to the Chair and also to the Government for having waived the usual
notice in this case.

Sir, the Bill seeks to abolish the post of the Pro-Vice-Chancellor in the Aligarh
University. Sir, this matter is of a non-controversial nature. The necessity for
amending the present Aligarh Muslim University Act has arisen on account of the
fact that this Act was enacted in 1920 when things were quite different. The
Aligarh University was then quite a small body and it had only one College. It
was then thought advisable that there should be two authorities of the University,
one the Vice-Chancellor and the other the Pro-Vice-Chancellor, so that the academic
side of the administration might be dealt with by the Pro-Vice-Chancellor and
larger questions of administration might be in the hands of the Vice-Chancellor

Subsequently things happened which went to show that the existence of these
two parallel authorities was not conducive to the smooth and harmonious working
of the institution. More often than not, orders used to be passed by these - two
parallel authorities which interfered with the smooth working of the University.
It was, therefore, thought even as early as 1934 that the office of Pro-Vice-Chancellor
should be abolished and a Resolution to this effect was passed by the Court of the
Aligarh University and a recommendation was made to the Government of India
to take necessary steps to abolish the office of Pro-Vice-Changgllor. However,
Government did not see their way then to delete the provisions regarding the
appointment of Pro-Vice-Chancellor They, however, allowed the University the
option of having such an office or not. They made the appointment of the Pro. =
Vice-Chancellor only optional. It then ogased to be obligatory on the part of the
University to have such an office. However, since the office did exist, it was urged
by some of thé members of the Court that this office should be there. Further
experience showed that the existence of this office was anything but helpful in the
smooth working of the institution. There has been.some change in the University
which has made it quite manifest that this office is simply superfluous and even
much worse. The University has now grown up very much. They have introduced
Faoculties in the University so that the duties which were being®discharged by
the Pro-Vice-Chanoellor are now being discharged by the Deans of the Universjty and
the principals of the Colleges. The result is t'hat this Pro-Vice-Chancellor has
really nothing to do except to pass orders which very often eome into confliot
with the Vice-Chancellor. In view of these facts, I request the House to be pleased
to accept the Bill as has been passed by the Legislative Assembly. .

The Motion was adopted.

Clauses 2 to 7 were added to the Bill.

Clause 1. was added to the Bill.

- The Title and Preamble were added to the Bill.
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THE Hoxotnunm Saryep MOHAMED PADSHAH SaEIB BaHADUR : Sir,
I move :—

** That the Bill. ax passed by the Legislative Assembly, be pansed.”
The Motion was adopted.

N

STATEMENT OF BUSINESS

Mr. CHAIRMAN (the Honourable Mr. M. N. Dalal) : Has the Honourable
the Leader of the House any statement to make ? .

Tae HoNoURraBLE S MAHOMED USMAN (Leader of the ' House) : No ; 1
suggest we adjourn sine die. .

Mr. CHATRMAN (the Honourable Mr. M. N. I)alal) There being no other
work in the course of this session, the House is now adjourned sine die.

The House then adjourned sine die.
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Radio on Rs. 100 and above. 257-59.
N\:\dbo;‘ ;;n .p&ointmu in the
) p. ent on Ra. 1
Nnnc‘l);bo:o. 2?-0Dap.mn
umber of appointments on State-managed
Railways on Re. 100 and above. 260.

Question (supplemen re special facili-
ties for m-gduta t:fry&n backward
in the Bevin Treining Sgheme. 552.

BYE-ELECTIONS—
Qu;;t.ion re —— to the Council of State.
ic .
CALCUTTA—

See * DEaTHS." .
See ** INOOMB.TAX ASSESSEES."’

See “TELEGRAPH STOREYARD.
See “UNAUTHORISED EXTRY"'.

CANADA— '
See “INDIANS".
See “LEASE-LEND AGREEMENT'".

CAPITAL—
Question re authorised —— of companies
registered in Provinces. 363-64.
CAPITAL IgsUES—

See “EXAMINER OF —— *’,

¥
CAPTAINS— .
Question re number of Europeans and Indians
a;ting as Majors and —— inthe I. A. M. O,
434.

CArOE, HoON. Str OLAF—

Oath of Office. 311.

Resolution re representation at the con-
ference of Allied Nations to be held at
San Francisco. 340, 342-44, 346, 851,
352, 353, 354, 3658.

CAsTE D1sABILITIES REMOVAL Brur—
" See ** —— " under * BrLy".

CATTLE— R
Question re slaughter of —— . §6.
CENTRAL ADVISORY COUNCIL FOR RAILWAYS—
Motion for election of members. 330.
Election of members. 577.

CENTRAL COMMITTEE OF THE .TUBERCULOARIS
ASSOCIATION OF INDIA—
Motion for election of nember. 440.
Election of member. 578.,
CENTRAL EXOISES AND SALT ACT, 1944—
See *“ —— ** under * Acr”.
CENTRAL JaIL, VELLORE—
Question re-detenus in the —— .
CENTRAL LEGISLATURE—
See “LIBRARY OF THE —— "', .
See * MEMBERS OF THE —— "',
CENTRAL PuBLIic WORKS DEPARTMENT—
Question re number of registered ocontractors
in the —— .
CENTRAL REVENUES—
Question re distribution of surplus —— to
Provinces. 3
CENTRAL SCHOOL OF AVIATION—
Question re —— .

CeNTRAL TECHNIOAL PowER BoarD—
Question re address delivered by Mr. Mathews,

431.32.

Chairman, —— . 0603.
— . 600-02.
Members, — . 602.
Mr. Mathews, Cluirmug — . 602.

See ‘* MEMBERS, ——

CeNTRAL TELEGRAPH OFFIOE, NEW DELRI— ™

Question re post of Conservancy Inspector in
the :

CEYLON—
See * FoopsTUsrSs ",

.

. .

CHAIRMEN, PANEL OF—
Measage from His Exoellency the Governor

General nominating the —— . 42.

CHARANJIT SINGH, HON. RaJa—
E ions of regret in connection with the
~ death of President Roosevelt. 626. -
Nomination of the —— as Chairman of the
Committee on Petitions. 42.

CHETTIYAR, HON. MR. CHIDAMBARAM —
Election of the —— to the Central Advisory
Council for Railways. 577.
Election of the —— to the Standing Com-
mittee for the SBupply Department. 578.
Election of the —— to the 8tanding Com-
mittee for the War Transport Department.
877.
Nomination of the — — as a member of the
Committee on Petitions. 42.

-
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' CHIANG Ka1 SHEX, GENERALISSINO—

Question re ban on any book by —— . 252.
Curer Eprror—

Question re advertisement for ap mtment of]
—— in the Information and W
Departmeat. 10-11.

CrNa—

See “FurL Prre Line .
Ses “Prex LINE".
See "SuuceLING”.

Cmivoy, How. Sir RAHIMTOOLA—
Election of the —— to the Standing Co
mittee for Roads, 1945-46. 623.
Election of the —— to the Standing Com-
mittee for the Supply Department. 578.
Question (supplementary) re collection of
S8audi dues. 368-69.

CHRIBTMAS SPEECH—

COALFIELDS—
Information (lud on the table) re average
daily wages paid at the ——, 6.

Coar, MINE SHARES—

Question re latest quotations of ——,

CoCANADA—
 See “TRAIN SERVICES”.

CopE oF CRIMINAL PROCEDURE (AMENDMENT)
Brr—

S“ “—" und“ “th‘t‘".

Corree MARKET ExPANSION (SECOND AMEND-
MENT) Brur— *

See *‘——"" under “BrLL"”.

CoLoNy—

Question re establishment of a —— for the
settlement of Indian soldiers. 428.29.

CoMMANDER-IN-CHIEY, HI8 EXOELLENOY THE—
Congratulations to —— on his G. C. B. 43.

199.

Question re —— of His Majesty the Kin Indian Finanoe Bill—
Emperor. 151. 9 Motion to consider. 532-33.
CimmcLE RaTIONING OFFICERS— Motion for election of four members to the
Que:trtgn re sppoint;nmt of —— filom back-| Defence Consultative Committee. 440.
w classes. 551. ’

Crvir DErENCE BRANCH or THE DEFENOE Dx
PARTMENT, STANDING COMMITTEE FOR 'm::—J
Motion for election of members, 212.
Nomination of members. 274.
Election of members. 576-77.

CIVILIAN GAZETTRD OFFICERS—
Question re
—., 264-65, 266.

Composition of

Crvir PosTs—

See “Higg — ™.

Civiy, SERvicE—
8See “INDIAN ——- "',

Notice of Motion for Adjournment re ﬁxuu#

. "433-34.

recruitment and terms of service of th
569-60.

Question re eligibility of war service candi.

dates to reserved vacancies in the
58.-59.

.

COMMERCE DEPARTMENT, STANDING Commn
FOR THE—

Motion for election of members. 443
Election of members. 578.

COMMERCIAL TREATIES—
Statement (laid on the table) ¢ —— and
Notes affecting India. 610-11.

COMMISSIONER OF INCOME-TAX—

Question re appointment of Personal Aust
ant to the ——. 369

@OMMIBSIONS—

Question re number of Europeans lmd lo.
Indians selected for —— in 1944.

Number of persons selected for —— by tho
Provincial Belection Board. 430

COMMITTEE ON PETITIONS—
Constitution of the ——. 42,

CoMMONWEALTH RELATIONS8 CONFERENCE—
Question re statement made by Sir Zafrulla

o

~

Resolution re future recruitment, etc., to th
9_1_02mmn°d by the Becretary of State.
“UIVIL WAR IN FRANCE"—

Question re ban on the books —— and The
Paris Commune. 263.
Question re number of—-forpemnonn pre-|
ferred by members of the armed forces,
—_— of Indmn refugees from Burma. 151-52.
Craius CommissioN—
Question re composition of the ——. 427-28.
CLERES—
Question re appointment of unqualified ——
and assistants. 391.
CrLoTR(8)--
Noticp of Motion for Adjournment re export,
of —— to China. 629- 30

Question re increase in spinning and weaving
mills to meet the demand for. —— 387,
Bcarcity of —— in Bengal. 383-84, 438-39.

Khan at the ——. 428.
CoMPANTES—
Question re authorised on&ul of —— register-
ed in Provinces.
COMPANIES (Axmm) Brr—
See “Indian —"" under “BrLr".

Comuu. Courosmox—
of Gazetted Offficers in the

hn;nng and Development Department.
367-68

CONFERENCE— .

Question re on “Reconstruction Prob-
lems of Asia” held at New York. 878.

—— of the United Nations at San Franocisco.
432.

Representation of India at the —— of Inter-
national Air Traffle O tors. 152.

Resolution re representation at the —— of
Allied Nations to be hel at 8an Francisco.
330-62.

See “ArL-IND1A PoBTAL’AND R. M. 8. —",

Bearcity of in Provinces. 437-38.
Snmgglmg of —— to China via Tibet. 594.
See “FINE .

See “Woou.mt —"
CoavL Apvisory Boarp—

Question re composition of the ——. 425-26.

See ** COMMONWEALTH RELATIONS ——°,
See “DUuMBARTON OAXES ——".

"

See * TECENICAL —".

CONFERENCE-OF ALLIED NATIONS—
Notice of Motion for Adjournment r¢ —— at
San Francisco. 271-72.
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e

CONGRATULATIONS—
—— to recipients of Honours. 43.

Conoress FLaGs— <
Question re use of —— as dusters.

CONGRESS LEADERS—
Question re release of ——, 252.

ConarEss WoRkINe COMMITTER—
See “MEMBERS OF THE —"°,

CoxraN SmITH, HON. MR. E.— J

Motion for election of four members to th
Standing Committeg for the War Trans
port Department. .

Motion for election of four members to th
8tanding Committee for the Home Depart
ment. 329.

Relplution re future recruitment, etc., to t|
Civil Bervices controlled by the Secretary
of State. 94, 97-99, 102. )

ConsnyAncv INSPEOTOR—
Questiori re post of —— in the Central Tele-

370,

graph Office, New Delhi. 464.
CONSTITUENCIES— )
Information (laid on the table) re number of]
voters in of the Counoil of State., 562.,
Preparation of electoral rolls of——. 195,
Question re—
Number. of voters in —- of th4
Council of State. 192-93.
Cog;nvcnon—
estion re of pipe line to China.
261-62. pipe °
CoxsUMER GooD8— .
Question re—
Import of —-. 254,

Import of —— by the U. K. C. C. 387.
Import of——from the U. 8. A. 54, 467-68.

N 4
CoTTAGE INDUSTRY(IES)—
Question re constitution of e Panel for ——.

827.

Resolution re of dyeing and printing
(cotton cloth). 73-74, 445-53.
CorroNn—
Question re— .
Latest forecasts for rice, wheat and ——.
200.
Restriction in area under ——. 385-86.

CorroN FOREOAST—
Question re delay in publication of ——. 64.

CorTroN PRICES ——
Question re ——266.70.
rée—

Question
Export of —. 594.
Post-war plans for ——, 386-87.

Couxolr oF STATE—
Information (laid on the table) r¢ number of
voters in oonstituenocies of the —_ 562.

Question re—
Bye-elections to the —. 72.
Number of voters in conatituencies of the
— 192.93.
Preparation of electoral rolls of oconsti-
tuencies of the ——. 196.

CouNciL oF STATE ELECTORAL RULES—
Resolution re amendment of the ——.

CoURTRSY— .
Question re lack of —— on the part of staff on
railway stations. 190.

CoweN, Mr. C. P.—
Question r¢e ——, Officer-in-Charge, Lead-.
Zinc Operations at Zawar, Mewar State.
556. :

157-71

CONTRAOTS—

“ Question re—
—— placed with members of
Legialature, etc. 382,
—— with members of the
Too ke ot laced
'otal ‘value of —— by Suppl
Department. 458. P v SupPY]

CONTRACTORS—
Qusstion re number of registered —— in th
C.P. W.D. 425.
CONTRIBUTION—
Question re India’s to the League of]
® Nations. 3-4.
CONTROLLED ARTICLES— )
Question rez ?rgzﬁt permitted on
. 821-22.

the Centrn#
Indian Legis-|

landed cost of]

Coora Moror VEnicLES RULES, 1840—
Statement —— (laid on the table) r¢ amend.]
ments to the ——. 211.

CoPPER—
Question re price of ——.

CosT— .
Question re—
Cost of deputations sent ex-India. 426,
——, etc., of printing debates of the Indian
Legislature. 39-60.

865.

CroPs—
See “PRINCIPAL AGRICULTURAL ——"'.

D o
[DACOA’-—— '
See ‘‘ FLoUR *’. -
Darar, HoN. Me. M. N.—
Election of the —— to the Standing Com-

mittee for the Food Department. 577,
Election of the —— to the Standing Com-
mittee for Roads, 1945.46. 623.
Exiressions of regret in connection with
the death of President Roosevelt. 625.
General disocussion of the General Budget.
220.22. :
Indian Finance Bill—
Motion to consider. 480-82.
Nomination of the —— to the Panel of
Chairmen. 42,
Notice of Motion for Adjournment re expors
of cloth to China. 626,630.

DaraL, Hown. SIR ARDESHIR—

Resolution re— .
Post-war development of industries. 292,
297-303, 305, 808.
Repregentation at the conference of Allied
I;:;i:lzm to be held at San Francisoo.
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‘as, Hon. Mg, M. L.—

Election of the to the Standing Com-
mittee for the Civil Defence Branch of

the Defence Department. 576-77.
Election of the to the Standing Com-

mittee for Education. 578.

Election of the to the Standing Com-
mittee for the Home Department. §77.
Election of the to the Standing Com-

mittee for the Labour Department. 577.
‘General digoussion of the Railway Budget.
145-46.

. Indian Finance Bill—

Motion to consider. 497.
Question re—
Establishment of an All-India radio station
in Assam. 257
Lack of accommodation on the Assam
Mail. 256-257. :

Number of deaths caused by military
vehicles in Assam. 254-55.

Overcrowdi in trains of the Bengal
and Assam Railway. 256.

Procedure for selecting the minority candi-
dates for the I.C.S. 466-67.

Recruitment of a scheduled caste candi-
date to the I.C.8. in 1841. 465-66.

Tr;x;l on footboards, etc., of 4rains.

Das, Hon. Me. N. K.—
Election of the —— to the Standing Com-
mittee for the Ix;dustnes and Civil Supplies
t. 578,
Election of the —— to the Standing Com-

!;n;;tee for the Posts and Air Department.

Election of the —— to the Standing

Com-
mittee for Roads, 1945-46. 623.

Resolution re¢ ocottage industry of dyeing
and printing (cotton cloth). 447-48. 4
DEaTE—
E

reesions of regret in oonnection with
—— of Khan Bahadur Muhammad
Yahya. 73.

E. ions of ~

in connection with

—— of President Roosevelt. 625-27.
Dratrs—
Question re— .
—— in Bengal, etc., during 1943-44.
155-56. ’

—— of destitutes in Calcutta. 156. :

Number of —— caused by military vehicles
In Agsam. 254.55.

Number of —— dye to falls from foot-
boards of trains. 195-96.

DEBATES— .
Question re printing of —— Bills, etc., on
good quality paper. 61.

DEBATES OF THE INDIAN LEGISLATURE—
Question re cost, etc., of printing —.
59-60.
DECLARATION OF EXEMPTION—
Statement (laid on the table) re under
section 6 of the Registration of Foreigners
Act, 1939. 28, 272-73.

DEFALCATIONS—
Short notice question re —— and irregu-
larities at the Telegraph Storeyard, Calcutta.

499,

DEFENCE CONSU’LT-A‘I‘IVE COMMITTEE—
Motion for election of members. 440.
Election of members. 578.
DEFENCE DEPARTMENT—

Question re poultry and eggs purchased
by —. 266.

DEFENCE DEPARTMENT, STANDING COMMITTEE
FOR THE—

Motion for election of members. 611.

Election of members. 622-23.

DeErFENCE DEPARTMENT, STANDING CoNM-
MITTEB FOR THE ~Civi. DEFENCE BRANOH
OF THE— .

Motion for election of members. 212.
Nomination of members. 274.

Election of members. 578-77.

DEFENCE MEMBER—

Question re visits to Bombay by the ——.
199.
DBLAY — - .
Question re —— in transit of letters posted
at Delhi. 597. ,
DELEGATION—

Notice of Motion for Adjournment re —— to
the San Francisco Conference. 469.

DELBEI— .
** ACCOMMODATION .

”
.

See * Tmsrop:'r ”,

DELHI CiviL SUPPLIES Omnc'uu-xqs—'- .

Question re vacancies in superior appoint-
ments of the —, 260,

DeELEr JoiNT WATER AND SEWAGE BoaRD

(AMENDMENT) Brir—

See ** —— ** under * B "

DELEI PROVINCE— .
See ** EDUCATIONAL INSTITUTIONS .

DeELHE1 RATIONING ORGANISATION—
Question re—
Dag:uﬁon slzl:;n.qoo for staff loaned to
¢ .
Loan of BStaff to the ——. 260.

DeLar Sixa GUERDWARAS AND Reuicrous

ENDOWMENTS BrLr—

See ** — " under * BiLr .

DEPENDANTS— )

Question re disability pensions payable to *
widows and f Indien soldiers
429,

DEPORTATION— .
Quaestion re —— of Indians from Madagascar.
154,

DEPUTATION ALLOWANCE—

Question re for lt.sﬂ' ‘loaned to the
Delhi Rationing Organisation. 261.

DEPUTATIONS— .

Question re cost of —— sent ex-India.
426.

Dnr{l‘rv DIreEcTOR, CiviL SUPPLIES, DELHI
RATIONING—

——

—

Question re —. 261.
ERAILMENT— . .
DQuestion re of the Punjab Mail near

Arrah. 156, 157.
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_ 9
Dnerr‘r'u'ms' ' D -
TES— UMBARTON O —
Qul%s;"m re deaths of —— in Caloutta| Question re iy C(;);;:ERENOI
) Durpan— -
DE;'EN?ON— Ses ** EJECTMRNT »’,
uestion re— A N
. . Dusrers—
of Mr. B. N. B i, i i i
i BN iyani, Member, Council Quse;glon re use of Congress flags a8 ——,
—— of Ram Bingh aliazs Mohamad Hussain, o
Japanese Agent. 606
an'mmrs-— . E -
uestion re in th i ’
oehion. e Ceptral Jail, Vellore. East Inpr

DEvaposs, HoN. 8ir Davip—
Coggn of Criminal Procedure (Amendment)
l ——
Consideration of clause 2. 422,

Election of the —— to the Central Ad-
visory Council for Railways. 577.

Election of the —— to the 8tanding Com-
mittee on Emigration. 576, -

1 discussion of the General Budget.
221-22, 225-27,

Indian Finance Bill—
Motion to consider. 486-88, 513..

Nomination of the —— to the Panel of|
Chairmen. 42,

Question - (supplementary) re placi of|
Volumes I an% II o:atlzo CounoliJl of State.
Observations and Rulings from the -Chair

in the Library of the Central Legislature.

595.
Resolution re— .
Accidents caused by military vehioles.
74-75. :
Apsplioation of economic” sanctions against
outh Africa. 400, 401,

Daily broadcast in Hindi. 4186. .

DroTIES—
Question re— .
Ban on sale of sarees and —— in Bombay.
549-50. .
Bordered mill sarees and —. 201.02.
Manufacture of sarees and ——, 550.

DmEcTOR GENERAL, POST8 AND TELEGRAPHS—
Question re —

Appeals addressed to Government
against the orders of the —.
553.
Orders of thd ——, on the subject of split
duty. 595-96.
DiIsABILITIES—
Question re—
——— of Indians in Canada. 619.

—— suffered by Indians in South Africa.

10.
Disrosars— . .
Question re Standing Committee for ——.
55, )
DISSATISFACTION— " .
Question re —— among British Officers in
the Indian Army. 427.
DisTRICTS—
Question re quantity of foodstuffs Produced
in —— in relation to population. 71-72.

Dparr Hinpu CopE—
Question re ——. 462, 550, 594.

See * TraDE *'.

EocoNoMIC PLANNING—
Question re ——. 201.

Eoononluc Bmononsh—;‘ :
Resolution re application of —— against
South Africa. g , 301-402.
EbpucaTioNn— ’
See * HIGHER —- ',
EpvuoATIONAL INSTITUTIONS—
Question re prescribed qualifications, emolu-
ments, etc., of principals and teachers
of —— in Delhi Provinoce, 464-65, 465.
EpvucaTioN, HEALTH AND LANDS DmPany-
MENT, STANDING COMMITTEE YOR THR——
Motion for election of members. 443.
Election of members, 878.
EDUcATION, STANDING COMMITTEE YOB—

Motion for election of members. 442.
Eleotion of members. 578.

EGQ ultry and —— hased
uestion re purc
by Defence t. ~366.
Eaypr—
See * TEXTILES .

¢ EIGHTH ABRMY "—
Question re publioation called the ——.
EJECTMENT—
Question r6 —— of Mms. Pather and her
family from their home in Durban. 57

3.

ErecToRAL ROLL(8)— -
Notice of Motion for Adjournment re lack
of oopies of the —— of voters in Bombay.
326-28.
Preparation of —— of constituencies of

the Council of State. 195,
Question re—
Omisaion of names in the —— of Bombay:.
566-567. -

Emc'ronu, RULES—
See * COUNCIL OF STATE ——',

EMIGRATION—
Resolution re —— of labour to Burma,
Malaya, etc. 583-91.

EMIGRATION, STANDING COMMITTEE ON—
Motion for election of members. 211.
Nomination of members. 274.
Election of members. 576.

EMOLUMENTS— . . .

Question re prescribed qualifications, —,
etc., of principals and teachers of educa-
tional Mmstitutions in Delhi Province.
464-65, 465.
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EMPLOYMENT—
Question re —— of Europeans evacuated
from Burma in mines. 555.-536.

JENDOWMENTS—
See ‘* RELIGIOUS ——",
JENEMY AGENTS—
Question re awards for capture of ——.
434,

ENGINEERS— |
Question re Technical Conference¥of ——

‘ENcnisE—
Question re translation of letters addressed
in Indian languages into ——. 599.
EUROPEANS—
Question re—
" Different rules for —— and Indians
(llgslmg with the Reserve Bank of India.
Emplt')ylnent of —— evacuated from Burma
in anee 555-56.
Number of —— and Indians acting as
M:]ol‘s and Captains in the I. A. M. C.
43
“Number of —— and Anglo-Indians selected
for Commisgsions in 1944, 430-31.

{EUROPEAN OFFIOERS—
Question re nuinber of Indians and’
the Superior Services. 101-92.

in

EVAOVATION—
Question re loss sustained by Indians on
the of Burma. 317-18.

JENACUEES—
Question re mine-owning —— froin Burma.
465.
See ‘* INDIAN
See ** MINE-OWNING —— .

”

.

ExaaNer oF CAPrraL Issues—
Question re—

Applications received by —— to register
Joint Btock® Companies for working
mica mines. 599. .

Final authority to consider appeals against
the decisions of the ——. 595

‘Final authority to docnde zpphcatnom
rejected by the - 596.

Number o;':pphcctmns received by the

85

—. &

e

ExgouTive COUNCIL—
See ' MEMBERS OF TEE —— "',
JEXHIBITION—
Question re ban on the use of the word
‘ Swadeshi ” in the — — held at Kumba.
konam. 457. .
ExXPLOSIONB—
Question re liability of Allied Powers for
loss caused by the —— at Bombay, 313.
JEXPORTS— -
Question re imports from and —— to United
Kingdom, etc. 423-24.
‘JEXTERNAL AFFAIRS Dnrmwunm, STANDING
COMMITTEE FOBR THE—
Motion for election of members. 440.42.
Election of members. 578.

JExrRA DUTY ALLOWANCE—

Question re —— cases in R. M. 8., Delhi.

599.

.

Facrories Brrr—
See ** —— " under ** BrLyr *.

Fair PrioE SmoPs—
Question re ——., 206-06

FELIOITATIONS—
Reply by the Hon. Bir Jeremy Raisman to
the —— of mergbers., 542.
Question re—
Language of Hindustani versions of ——
identical with Urdu. 264.
Licensing of —. 617.18.
FINaNoOE BrLy, 1945—
See ‘* Indian —— " under “ BILL "'.

Fimve CLoTH—
Question re purchase of ——.
Frroz KnaN Nooxn, Hon. Bra—
Indian Finance Bill—
Motion to consider. 488, 492, 527.
Notice or Motion for Adsournment re.
statements made by the ——. 608-10.

Fracs—
See ‘‘ CONGRESS —— ',
FLOUR—
Question re—
Sale of deteriorated —— in Dacca. 320.
Belling of —— m Bengal as manure. 1.
Foop—
Question re forunightly reports from Pro-
vincial Governments on the —— position.

200.

71.
Foop DEPARTMENT, STANDING COMMITTEE FOR
THE—
Motion<or election of members. 439-40.
Election of members. ' §77. -~

‘| Foop MixnisTRY—

Information (laid on the table) re supply of
cela to the —— of the United Kingdom.
210-11.

Foop SrruarioN—
Memorandutn on the Food situation and
Developments of Food Policy laid on the
table. 33-41,

Foopsturrs—
Question re—
Export of —— to Ceylon. 621.22,
Quantity of —— produced in districts
in relation to popuhtion. 71-72.

FooTBOARDS—
Question re travel on ——, etc of trains.
256.

FoORECASTS—
Question re latest —— for rice, wheat and

cotton. 200.

ForEIGN INDUSTRIAL ENTRRPRISE—
Question re post-war ——. 551,
FORFEITURB—
Question re — — of bo>ks written by Marshal
Bodoglio, etc. 7.
ForrNidirroy REPORTS—
Question re —— from Provincial Govern-
ments on the food position. 71.
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FroNTIRR MAIL—
Short notice question re reservations on
the ——. 043.

FueL Prre Ling—
Question re —— from India to China. 380.

a

-

GAZETTED OFFICERS—
Information (laid on tWe table) re —— of]
the Burma Services i under the
Government of India. 103-13.
Question re communal composition of —— in|
the Planning and Development Depart-
ment. 367-68.

GazETTED PoOsSTS—
Information (laid on the table) re Burmans,)

Anglo-Burmans, etc., holding —— under|

the Government of India.

GaAZETTE OF INDIA— ‘

Question re cost, etc., of printing of thof
-—. 6l

- GENERAL BUDGET—

General discussion of the —— for 1944-45.

212-49. N

Message from His Excellency the Governor

General appointing days for the presenta.
tion and general disoussion of the ——. 42,

113-18.

Measage from His Excellency the Governor
General directing that the heads of ex-
penditure specified in sub-section (3) off]
section 67A of the Government of Indi
Act shall be opon to disoussion when th
—— is under consideration. 42.

Presentation of the for 1944-45. 178-87.

GENERAL ELECTION— .
Question re number of voters in Bombay]
at the —— of 1934. ,

GEoL0GIOAL SURVEY oF INDIA— .
Question re post-graduate scholars in theH
. 312,

——

GERMANY—
See ** OCOUPATION .

GHEE— . v el
Question re association of members of th

Centrgl Legislature with firms appointed!

as agents for purchasing ——. 458-59.

GipBoxns, HoN. Me. J. M. B.— .
Election of the —— to the Standing Com:|
mittee for the Plémning and Developmenw
Department. 579. .
Eleotﬁ)n of the —— to She Btanding Com-
mittee for Roads, 1945.46. 623.
Indian Finance Bill—
Motion to consider. 482-86.
Question re—
Air-mail letters. 558.
Loss of air-borne mails. 558.

GIRDHEARDAS, HON. MR. NARAYANDAS—
Election of the —— to the Standing Com-
mittee for the Defence Department. 622.
Question re— . .
Absence of meters in taxi oabs plyin
for hire in New Delhi. 619.
Agenda of the San’ Francisco Conference.

622,

Allotment of quarters to mambers of the
Central Legislature. 370-78.
Apg:ioations received by Examiner of
pital Issues to register Joint Stock
Companies for working mica mines.
599. ~ .
Association of members of the Central
Legisalture with firms appointed as
agents for purchasing ghee. 458-59.
Ban on sale of sarees and dhoties in Bom-
cobay. 549-!50.f P
nstitution o anel for Cot in.
Hustries. 627. tage i
Contracts placed with members of the
Central Legislature, eto. 382,
Org;gion of a separate Andhra Provingce,
Disability pensions payable to widows
and depondents of Indian soldiers, 429,
Employment of Europeans evacuated from
Burma in mines. 555-56. :
Export of foodstuffs to Ceylon. * 621-22.
Export of textiles. 548-49.
Facilities to Indian evacuees to return to
F Bum'm.l - 621.
inal authority to consider a I8 against
the decisions of the Examigle):aof inital
Issues. 595.
Final authority to decide applications
rejected by the Examiner of Capital
Formation of en Andh
'ormation of an ra- i .
vince. 547. speaking Pro
Grant of facilities to Indians to restart
their businesses in ™ urma. 620.21.
Hydari Mission. 5560-51, 627.

Import of synthetic resins. 621.

Increase in basic ration petrol due to the
improved war situation. 620.
Investments in loans, ete. 547.

Licensing of films. 617-18. -
Manufacture of sarees and dhoties. 550.
Mine-owning evacuees from Burma. 465.
Mr. C. P. Cowen, Offiger-in-Charge, Lead-
gnsneo Operations at Zawar, Mewar State.

Nsev&} and Aeronautical training centres.o

Number of s?plioat.ions received by the
Examiner of Capital Issues. 594-95.

Number of Indian troops on various
fronts. 429. ’

Number of Joint S8tock Companies working
mica mines. 599.

Payment of war tuities to personnel
of the Indian Serlgvr:es. 431.

Period of service rendered by Mr. Mahindra

with the India Supply Mission. 464.
Personnel of Industrial Panels. 622,

- Post-war development. 627.,

Post-war development of All-India Radio ,
620.

Post-war foreign industrial enterprise. 551.
Porposal to review cases of politicals- by
a Judicial Tribunal. 378.

Purchase of rice by the military authorities,
459.

Sale of petrol in the black market in New
Delhi. 619-20. —
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Shortage of milk in Bombay. 0547.48. Grirrin, How.

Standing Committee for Disposals. 551.
Steps to safeguard the interests of the Mioca

Goneral o, S8 ArTHUR—
eral discussion of the Rail
134-39, 148.50. ° Hailway Budge,

producer. 599. Oath of Office. 1.
Total value of contracts placed by Supply | Presentation of the General Budget. 44.58.
Department. 458. Reeolution re reservation of accommodation
Trade with Arebis, Iran, etc., through on railways for the eivil population,
1:1:';0i Umt;iexmgdom Commercial Corpo- 88-91.
ration. 2
Trade with-East Indies through the United “
Kingdom Commercial Corporation. 545-- H :
46. HaRBpsHIPS—

Trade with Russia through the United
Kingdom Commercial Corporation. 546.
Use of Congress flags as dusters. 370.

Queetion re —— suffered by public at Viram. .
gam Customs Cordon. 618.19.

Question re —— at railway stations. 190.

on the table) re transfer of
Income-tax aseessees from Orissa, to

Resolution Hawxens—
%ndin’s sto;o i bdmoes.f 564. QUAN
'ost- iea.: . |HEaD TERS—
ss.wu- pment of industries. 283 Inform :?m (laid
Gorb— | Caloutta. 27.
Question re— HearTa—

D — importa. 194.

——m seized bzftb Axis ?owers. 318.
ioit export of ——.

Sale of
Bank of India. 198. -

GovERNMENT OF INDIA—
Information (laid on the table) re—
Burmans, Anglo-Burmans, etc., holding
gazetted posts under the ——. 118-15.
Gazetted Officers of the Burma Services
serving under the ——. 103-13.

GOVERNMENT QUARTERS—
Information (laid on the table) re allotment

of —— to members of the Central Legisla-

Question rée —— of members of the Congress
Working Committee. 195.

- 57.
—— and silver by the Reserve |HI0E CIviL PosTs—

Question re appointment to —— of candidates
who qualified but failed to secure vacanocies
in the I. C. B. examination of 1842 and

. 1943. 59. -

HigHER EpUCATION—

Question re Indian students going to the U. K.
for . 55-66.

HiNp CycLE CoMPANY—.

Question re manufacture of bicycles by the
—. 262, 262-63.

ture. 628-29. Emm:on e
‘Allotment of —. 323, Policy of All-India Radio in respect of ——.,
Allotment of —— to menibers of the 152-53.
Central Legialature. 1-3. Publication of books in Urdu and —.
VERNMENT PE— 628.
Goqnection re . 46"?.n° Resolution re daily broadcast in —. 402-2,

GOVERNOR ?m His E¥mting d:v 'mn:-—f the
—- Message from —— appoin ys for
presentation and eral discussion of
the Gol;enl Budget. 42. dave for the
essage from —— appointing days for
tation and general discussion of the
muy Budget. 42.

M
Message from—octltyt:f
Finance Bill, 1945. 454.
irecting that the heads
i in sub-section (8)

Message from ———
of expenditure
of BSection 67A of the Government of

HINDI PROGRAMMES—

Question re separate —— from All-India
Radio. 693.

HiNnp1 WRITERS—

Question re non-co- tion by ——, eto,
with AllIndia Radlo, 628. = ’

Hinpu CopE—

Question re ——.

824.
s“ [ ”

P
.

Hmvpu Law CoMMITTEE—

Question re personnel of ——. 326.

India Act shall be open to discussion HINDUSTANI—

gzz" :;” Budget is under oconsidera- | o cotion re language of —— versions of films
M from nominating the Panel of identical with Urdu. 264.

Chairmen.- 42. Vo . |HissamuDpDIN BaHADUR, BRig. THE HON. SI—
Message from —— nding the Council [~ Ejection of the —— to the Defence Consul-

of State to the Indian Finance Bill, tative Committee. 578.

1945 as certified. 454. Expressions of regret in connection with the

GRATUITY— eath of President Roosevelt. 626.

See *“ Wap —— ",
GREAT BRITAIN—
. See * Inp1ax TROOERS .

GREEOCR—
See ** INDIAN ARMY ",
See ** Inp1AN TBOOPS "',

General discussion of the General Budget.
240-41.

General discussion of the Railway Budget.
145. :
Indian Finance Bill—
° Motion to consider.

491, 4902, 527.

[ .S

4

i
i
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Resolution re representation at the conference
of Allied Nations to be held at 8an Fran-
cisco. 361. .

HOARDING AND PROFITEERING PREVENTION
ORDINANCE— :
Ses ** —— ', under “ ORDINANCE”,

Houn DEPARTMENT, STANDING COMMITTEE FOR
THE-—
Motion for election of members. _320.
Election of members. 577.

~ HoME MEMBER— 2
Question re- meetings between —— and ocer-
tain leaders at Bombay. 194.

HoNours—
Congratulations to recipients of ——. 43.

HosPIrrALITY—
Q\Es;ion re — to British troops by Indians.

- Hossarx I;Al(, Hon. Mr.—
Cogg of Criminal Procedure (Amendment)

Motion to consider. . 421.22.
Consideration of clause-2. 422.
Motion to pass. ~422. 1

Election of the —— to the Standing Com-
mittee for the Education, Health and Lands
Department. 578. )

Election of the —— to the Standing Com-
mittee for the External Affairs Department.
578.

Election of the —— to ‘the Standing Com-
mittee for the Home Department. 577.

Eleotion of the —— to the Standing Com-
mittee for the Information and Broadcast-

. ing Department. 576.

Election of the —— to the Standing Com-
mittee for the Planning and Development
Department. §79.

Expreasion of regret in connection with the

eath of Khan Bahadur Muhammad
Yahya. 173.

‘Expressions of regret in connection with the
death of President Roosevelt. 626.

General discussion of the General Budget.
222-26, 227, 238, 243 , 244, 246, 247.

General discussion of the Railway Budget. |

122-25, 126, 129, 136, 140, 146, 149.
Indian Finance Bill—

Motion to consider. 471, 475, 476, 481,
489, 400, 492, 497, 498, 502, 503, 504,
508, 509, 511, 518, 514, 515. 23, 527, 528,
529, 6531, 532, 535, 539, 540.

Motion to pass. .

Motion for election of three members to the

Standing Committee for the Civil Defence |

Branch of the Defence Department. 212,

Motion for election of three members to the
Standing Committee for the Commerce
Department. -443. .

Motion for election of five members to the
Standing Committee for the Department of
Education, Health and Lands. 443,

Motion for election of three members to the
Standing Committee for the Legislative

" Department. 328. .

Motion for election of three members to the
Standing Committee for the War Trans-
port Department. 330. :

Motion for eleotion of four members to the
Standing Committee for the War Transport
Department. 444.

Notice of Motion for Adjournment re—
g.xlll)ort of cloth to China. 629, 630.
ilure to carry out restrictions against
South Africa. 12-13. 8
Lack of copies of the electoral roll of voters
in Bombay. 327.
Provision of additional trains in connec-
tion ‘with the Kumbh mela. 560-61.
Wxﬁnlggul ‘use of the Indian Army in Greece.

Question re— ‘

Appeals addressed to Government against
the orders of the Director General, Posts
and Telegraphs. 553.

Appointment of Assistant Commissioner of
Income-tax. 370. . .

Appointment of Circle Rationing Offi
from backward classes. 6551.

Appointment of Labour Welfare Officer
m the backward classes. 552.
A"}g)intment of Personal Assistant to the
mmissioner of Income-tax. 369.
Appointment of unqualified clerks and
assistanta. 391.
Authorised capital of companies registered
in Provinces. 303-64. .
Bordered mill sarees and dhoties. 201-02.
Change in specification of tentago. 206-07.

Collection of Saudi dues. 368-69. .

Communal compositionof Gazetted-Officers
in tKe Planning and Development Depart~
ment. 367-68.

Compo;ition of Civilian Gazetted Officers.
433-34.

Composition of the Claims Commission.

427-28.

Composition of the Coal Advisory Board,
425-26.

Composition of the Military Engineering
Bervices, 431.

Conversion of war industries to peace indus.
tries. 270-71.

Cost of deputations se3t ex-India.  426.

Crea%on of a special (French knowing) post

- in"the Posts and Telegraphs Directorate,

"~ b556.

Date of inception of ‘‘ Information Films of
India . 312-13.

Establishment -of industries in backward
areas. 3l11. ‘

Fair price shaps. 205-06.

Fatal accidents caused by miltary vehicles.
266.

Gold imports. 194.

Imported woollen cloths. 204. ) )
Imports from and exports to United King-
om, etc. 423-24. .
Import of an ammonium sulphate plant
from the U.8.A. 365-66. he

Indian troops in Greece. 428.
Khuraki allowance paid-to infefior staff.

390-91.

Latest forecasts for rice, wheat and cotton.
200.

Latest quotations of coal mine shares.
199.

Liability of Allied Powers for loss caused by
- the explosions at Bombay. 313.
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List of xmpon‘,od articles the pnoea of wlnoh
bave been fixed under the Hoarding and
Profiteering Prevention Ordinanoe.  202-
03.

Market quotations of representative textiles
mill shares. 208.

Muslims in the cadre of Income-tax-Officers.
369.

Names of persons appointed as Assistant
Meteorologists. 312.

National War Front. 366-67.

Non-use of ration cards by the backward
classes. 552.

Number of candidates admitted to the Rail-
way Training School, Jamslpur. 4265,
Number of claims for pensions preferred by

members of the armed forces. 608.

Number of Europeans and Anglo-Indians
selected for Commissions in 1044. 430-
31.

Number of Europeans and Indians acting as

Majors and Captains in the I. A. M. C. .
434

Number of locomotives and wagons sent
overseas. 4265.

Number of officers recruited in India.
429.30.

Numter of persons selected for Commissions
by the Provincial Selection Board. 430.

Number of registered contractors in the
C.P. W.D. 425.

Number of Superintendents in the Posts
and Telegraphs Directorate. 554-56.

“Panels formed by the Department of Plan-
ning and Development. 313-14.

Pension Appeal Tribunals. 606.

Post-graduato scholars in the Geological
Burvey of India. 312.

Post of Conservancy I r in the Central
Telegraph Office, New Delhi. 464.

Poultry and eggs purchased by Defence
Department. 266. .

Price of alum. 3685. b

Price of coppery, 365.

Prices of articles under the H oarding and
Profiteering Prevention Ordinante. .201.

_ Prices of books! 203-04.

Profit permitted on landed cost of controlled
articles. 321-22.

Promotion of Assistdnts and Superinten-
dents in the Posts and Telegraphs Direc-
torate. 6564

Purchase of fine cloths. 200. s

Purchase of yarn. 200,

Rationing in surplus areas. 200.

ionalisation or the establishment of par-
ticular industries. , 311,

Representation of the backward classes
in the Indian Police. 562-53.

“Representation of the backward classes on

» the Provincial National Labour Service

Retention of service after su

Tribunals. 556.

uation of
Assistants in the Posts and Telegraphs
Directorate. 555.

Bpecial facilities for candidates of . the
backward classes in the Bevin Training
Scheme. 552.

“Tours undertaken by members of the Exeou-
tive Council. 193.94.

.

Question (supplementary) re—
Advertisement for appointment of Chief
Editor in the Information and Broad-
oasting Department. 10-11.
Allotment of Government quarters to mem-
bers of the Central Legislature. 1-3.-

Anamm.l subvention to the N. W. F. P,

8.

Appointment to high civil posts of candidates
who qualified but failed to secure
vacancies in the I. C. 8. examination of
1042 and 1943. 59.

Assistance from UJRRA. 1L

Association of ‘members of the Contral
Legislature with firms appointed ‘ag
-agents for purchasing ghee. 458-59.

Atlantic Charter. 378-79.

Ban on sale of sarees and dhoties in Bom.
bay. 549-50.

.Books published and quality of paper
used. 60-61.

Britain's post-war export trade with India.
53.

Cost, etc., of printing debates of the Indian
Legislature. 59-60.

Construction of a chain of picture houses
with British &nd Ameﬂca.n Capital.
320-21.

Construction of pipe line to Chma 261-62.

Cotton prices. 266-70.

Contracts placed with membets of the Cen-
tral Legislature, etc. 382,

Deportation of Indians from Madagascar.
154.

15 uty Director, Civil Supplies, = Delhi
Ro,tlonmg 261.

Detenus in the Central J all, Vellore. 431-32.

Disabilities suffered by Indians in South
Africa. 10.

Disposal of Lend- Lease material after the
war. Y64.

Dissatisfaction among British Officers in the
Indian Army. 427.

Distribution of surplus central revenues to
Provinces. 318.

Dumbarton Oakes conference. 432.
Economic planning. 201.

. Establishment of n colony for the settle-

ment of Indian soldiers. 428-29.
Establishment of a Technological Institute.
386-90.

Export of textiles. 548-49.
Fall of production in textile mills .
Government textile shops. 467.
Grant of permision to start new news-
papers. 469-61.
Hydari Mission. 264, 550-61.
Immigration of [ndians into Burma.
Import of consumer goods. 54.
Import of consumer goods fr «n the U. 8. A.
54, 467-68.

Import of motor cars. 205, 463.
Import of motor cars from Britain. 436-37.

Import of radio sets. 462.
Increase in spinning and weaving mills to
meet the demand for cloth. 387.

Ingia.n Civil Service and Indian Police,

Indians in the U. 8- A. 381,

384.85.

263.
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Indian troops in Italy. 8-10.

Lack of accommodation on the Assam Mail.
250-57.

Lease-lend aid. £g-7.

Liberation of Indian prisoners of war from
camps in Poland. 433

Making India self-sufficient in agriculture,
etc. 204-05.

Manufacture of bicycles by the Hind Cycle
Company. 262-63.

Manufacture of sarees gnd dhoties. 550.

Nineteenth Annual Session of the All-India
Postal and R. M. 8.¢Conference. 196-97.

Number of deaths ca®sed by military
vehicles in Asgam. 254-56.

Number of deaths due to falls from foot-
boards of trains. 195-96.

Ntir;ger of Indian troops on various front.

Number of voters in constituencies of the
Council of State. 192-93.

Pamphlet entitled Our British Empire. 7.

Percentage of petrol imported and
produced.462-63. - B

Post-war plans for cotton textiles. 386-87:

Post-war .road development. 319.

Price of petyol in tho black market. 189-90-

Procedure for selecting the minority candi-
dates for the I. C. 8. 460-67.

Promotion to grade of Telegraph Masters.
544-45. : '

Properties lost by Indian businessmen in |

Burma. 388-89.
Proposed Indo-Amsrican commercial treaty.

251-52. . :

Publication of Monthly Survey of Business
Oonditions in India. 62-63.

Rationing of petrol. 193.

Rationing schemes. 64-71. ,

Roconstruction Committee’s Report. 200-
0l.

Recruitment of a scheduled caste candidate
totheI.C.8.in 1941. 465-66.

Re-grouping of the B. N. R., M. &'S. M. R.

. andS.LR. 382.83.

Relaxation of the provisions of the Paper
Control (Economy) Order 1944, 433.
Representation at the United Nations Con.

ference. 320.
Reservation of accommodation on trains by
the military authorities. 72-73.
Restrictionin area under cotton. 385-86.
Sale of deteriorated Hour in Dacca. - 320.
Soarcity of cloth in Bengal. 383-84.

Boarcity of oloth in Provinces. 437-38.

Shortage of acoommodation in Delhi. 488.
Shortage of milk in Bombay. 547-48.
Standing Cdmmittee for Digposals. 6861,
Statement made by Sir Zafrulla Khan at
the Commonwealth Relations Conference.

423.
Supply of petrol coupons to members of the
Indian Legislature. 314-17. .

Supply of textile stores and machinery to |

the Madras spinning and weavings mills.
'387-88.

Trade with East Indies through the United
Kingdom Commercial Corporation. 545-
46 i

Prade with Russia through the United King-
dom Commercial Cdrporation. ~ 546.
Training of Labour Officers in the . ?

385. +

Travel on footboards, etc., of trains. 253n°
. Temporary appointments to the India.
Civil S8ervice and Indian Police. 154-55,
Resolution re—
Accidents caused by military vehicles. 80,
Amendment of the Council of State Eleoc.
toral Rules. 160, 163-64, 165.
Application of economic sanctions againsy
South Africa. 398, 400. - ’
Cottage industry of dyeing and printing
(Ootton Cloth). 73.74, 362, 445.47, 448,
449, 450, 451-53.
‘Daily broadcast in Hindi. 404, 405, 4086,
'408-10, 411, 414, 419, 420.
India's sterling balances. 564, 565-69, 670,
579-81, 582,

Post-war development of Industries. 202-
95, 300, 307. -

Representation at the conference of Allied
Nations to be held at San Francisco. 340,
343, 345, 365-57, 358.

Working of the Defence of India Act and
Rules. 280, 281. .

Short notice question re defalcations an
frregularities at the Telegraph Storeyard,
Calcutta. 499.

Short notice (supplementary) questionre in.
oculation of pilgrims proceeding to the
Kumbh mela. 559.

Hurouings, HoNn. MR.R. H.——
Oath of Office. 1.

Hypar: MisstoN—
Questionre —— . 253, 254, 4567, 550-51, 627,
Hypari, Hown. S1rR, MunAMMAD—

Indian Patents and Designs (Amendment)

Bill—
Motion to consider. 023.
Motion to pass. 623,

Notice of Motion for Adjournment re export of
cloth to China. 629, 630.
Oath of Office. 543.

. I *
IMMIGRATION—; .
Quostion r¢ —— of Indiuns into Burma. 263,
IMPORTS—
Question re—
——— from and expurt« to United Kingdom,

->e

etc. 423-24. .
—— of congumer good= from the U. 8. A,
54. -

INCOME-TAX ASSESSERS—
Information (laid on the tble) re transfer of
headquarters of —— from Orissa to Cal-
cutta. 27.

INCOME-TAX OFFICERS—
Question re— | .
Muslimsin the cadro of —— . 369.
Quaslificatian required  for appointment
as ——. 197-98
INCONVENIENCE— )
‘Questiqn re —— causod to passengers at
Viremgam Custoins Cordon, Kathiawar.
- 152.

INDIAN AIRCRAYT RULES, 1937
St stement (Liid on the tuble) re amendment
to the ——. 010.
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INDIAN AR Foiwn (AMENDMENT) BiLL—
See ‘“—— "’ under * BrLy .

INDIAN ARMY (AMENDMENT) Brir—
Su (13 v_ ”»” und“‘ " Bm ’!.

INDIAN ARNY—
Question re dissatisfacticn among British
Officers in the . 427,
Notice df Motion for-Adjournment re wrong-
ful use of the —— in Greece. 11-12,

INDIAN ARMY MEDICAL CORPE—
Question re pumber of Europeans and Indians
:;:ing as Majors and Captains in the

INDIAN BUBINESSMEN— -
Question re properties lost by —— in Burma.
388-89. ’

IRDIAN Ci1vIL SERVICE—

Question re — .
and Indian Police. 379-80.
Procedure for selecting the minority candi-

dates for the . 466-67.

Recruitment of a scheduled caste candidate

to the ——in 1941. 465-66.
Temporary appointments to the——and

Indian Police. 154-56.

INDIAN CIViL SERVICE EXAMINATION—
Question re appointment to high civil posts of
" candidates who qualified but failed to
gecure vacancies in the of 1942 and
- 1943. 59.

INDIAN COMPANIES (AMENDMENT) BIri—
See **—— * under “ BILL .

INDIAN EvacUEDS—
Question re facilities to to return to
Burma. 621. C-
IxDIAN FINANCE Brir—
See ‘* —— " under * BrLr ”'.

INDIAN INDUSTRIES—
Question re YA

INDIAN LANGUAGES— ]
Question re translation of letters addressed in

———into English. 699.

INDIAX LEGISLATURE—
See ** DEBATES OF THE ——
See** MEMBERS OF THE —— .

INDIAN MERCHANDISE MARKS (AMENDMENT)

SUPPLEMENTARY BILL—
See ‘¢ —— " under * BiLt .

”

1AN OFFICERS—
Information (laid on the table) re—
Pay and allowances admissible to British
and serving in India and overseas.
3-19. N
Pe}-centage of on the staff of Com-
meards, Brigade Areas; etc. (excludirg
G.H.Q). 272. ]
Question re number of Eurgpeans and
tho Superior Services. 191.92,

in

-HUTF REGIMENT—

NDIAN PARACHUTF -
! Question re formation of an 428.
IxDIAN PATENIB AND DEsIGNS (TEMPORARY

AMENDMENT) BILL—
See 't ——— " under “BrLL"”.

INDIAN PoricE—
Question re—
Indian Civil Bervice and ———, 879-80.
Representation of the backward classes in
the 552.68.
Temporary appointments to the Indian Civil
Seervice and ——. 154-58.

INDIAN PRISONERS OF WAR—
Question r2—
—. 464 :
Li}t);ation of frém carops in Poland,

. . —
Number of —- freed by American troops
in Luzon. 486,

INDIAN REFUGEES—
Question re claims of -
151-62.

INDIANS—

Question re— .
Deportation of —— from Madagascar,
‘154.

Different rules for Europeans'and
ing with the Reserve Bank of India.

Disabilities of in Canada. 619.

-Di;abilities stffered by in 8outh Africa.

0. N N

Gront of facilities to to restart their
businesses in Burma. 620-21.

Hospitality to British troops by ——. 4386.

Immigration of into Burma. 268.

_——intheU.8.A. 38l.

Loss sustained by — on the evacuation of
Burma. 317-18.

Number of Europeans and —— acting as
Majors and Captains in the I, A, M, C. -
434,

INDIAN SERVICES—
Question re payment of War gratuity to per.
sonnel of the 31.
INDIAN SOLDIERS—
Question re—.
Disability pensions payable to widows and
dependants of . 429,
Establishment of a colony for the settle-
ment of ——. 428-29,

from Buma.

deal-
190.

INDIAN STUDENTS—

Question re goingtto the U. K. for higher
education. 55-56.

| Inp1aN TEA CoNTROL (Am?m'r) Boa—

See *“ —— ' under “ Bor. ™.

Inp1AN TROOPS—
Question re— .
—— in Great Britain. 1.
—— in Greece. 428.
—— in Ttaly. 8-10. =
Number of —— on various fronts. 429.

I¥pLA SUPPLY MIsSION—
Question re period of service rendered by Mr,
Meahindra with the —— . 464,

INDO-AMERICAN COMMEBRCIAL TREATY—
Question re p! _ ,.‘261, 251-62,

INDUSTRIAL PANELS—
» Question re personnel of —. 622,
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INDUSTRIALISATION—
Question re—
Loan from the U. S A. for —. 320.
Plans for utilisation of India’s sterhng
balances for ——. _819.

INDUSTRIES—
Q\éeatlon re—
onversion of war —— to peace —.
270-71. .
Es;all)hshmant of —2 in back®ard areas.
Priority fou;) the mpondnon of plant for new
Regiona.hsatxon or the establishment of par-
ticular 311
Resolution re post -war development of ——.
283-308.
See ‘“ INDIAN —— ”’,

INDUSTRIES AND CIVIL SUPPLIES DEPARTMENT,
BTANDING COMMITTEE FOR THE— .
Motion for election of members. 440.

Electian of members. 578. »
InpUSTRY—
Question re Govemment s meeting with repre-
sentatives of —. * 253-54.
»See  CoTTaGE —— 7,
INYERIOR STAFF—
Qu;osgon re khuraki allowance paid to —.

INFORMATION AND BROADCASTING DEPART-
MENT—
Question re advertisement for appomtment of
Chief Editor in the ——, 10-11

INFORMATION AND BROADCASTING Dn:rutmnr,
STANDING COMMITTEE- FOR THE—
Motion for election of members. 211.
Nomination of members. 274, §76.

*InrorMaTION FILMS OF INDIA "—
Question re date of inception of . 312-18.
INFORMATION {LAID ON THE TABLE) re—
Allotment of Government quarters to members
of the Central Legislature. 628-29.
Average daily wages paid at the coalfields.

Bu.rma.ns, Anglo-Burmans, etc., holding gazet
ted posts under the Government of India.
113-15.

Decision to grant the rank of major to rifle.
company commanders in active battalions.
439.

Gazetted officers of the Burma Services serv-
ing under the Government of India. 103-

13.

Lease-lend Agreement between Canada and
India. 207-10.

Number of appeals filed with the Appellate
Assistant Commissxoner of Income-tax,
Purulia. 28.

Number of vaters in constituencies of the
*Council of State. 562.

Panels formed by the Planning and Develop-
ment Department. 499-502.

Pay and allowances admissible to British and
- Indian officers serving in India and overseas.
13-19. .

Percentage of Indian officers on the staff of
Commands, Brigade Areas, eto (exclud-
ing G. H. Q.). 272..

Purchase of yarn. 610.

Supply of tea to the Food Ministry of the
United Kingdom. 210-11.-

Transfer of headquarters of Income-tax
assessees from Orissa to Caloutta 217.

INOOULATION—

Short notice question re —— of pilgrims pro-

oeeding to the Kumbh mela. 559.

INSURANCE RuLgs, 1939—
Statement (laid on the table) re further amend-
ments to the 28, 28.29, 29-32.

INTERNATIONAL AR TrA¥¥I0 OPERATORS—
Question re representation of Indm at the
Conference of 152,

INTERNATIONAL LABOUR CONFERENCE—

* Statement, etc. (laid on the table) re deola.r.-
tion and recommendations adopted by the
20th Session of the ——. 273.

INVESTMENTS —

Question re

InANS-

See * TRADE »,

IBREGULARITIES—

Bhort notice question re defalcations and irregu-
larities at the Telegraph Storeyard, Caloutta.
499,

in loans, etc. 547.

ITALY—
See ‘‘ INDIAN TROOPS *’,
J .
JAPANESE AGENT—
Question re— i
Arrest of Rsm 8ingh, — . 151,
“Detention of Ram Singh alias Mohammad
Hussain, ——. 606.
JEEPS—
Question re disposal of —— after the war,
457, ® .

JoGENDRA SiNGH, HON. S1B—
Indian Finance Bill— .
Motion to oonsider. 472, 474, 502-08,
532.
Motion for election of five members to the
Standing Committee for Agriculture and
. Forests. 442.

Motion for election of five members to ‘ho
Standing Committee for the Department of
Education, Health and Lands. 443.

Motion for election of five members to the
Standing Committee for Education. 44%

Motion for election of one member to the
Central Committee of the Tuberculosis
Association of India. 440.

Resolution re—
Cottage industry of dyelng and printing

(cotton oloth). 446, 44
Daily broadcast in Hmdx 405, 406,
410, 413.

Post-war development of industries. 293,
Representation at the conference of Allied
ations to be held at San Franocisoo.
340, 354, 368.
Reservation of accommodation on railways
for the oivil population. 92.

» s ¢
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JoINT 8ToCKE COMPANIES—
Question re—
Applications received by examiner of
Capital Issues to register —— for work-
ing mica mines. 599.
Number of —— working mica mines. 599.

Jones, Hon. Sir CyriL—
QGeneral discussion of the Genergl Budget.
225, 241.50. ’
Indian Finance Bill—
Motion to consider.
518, 5384-41.
Motion to pass. 542.

471, 4080, 806, 510,

Resolution re India’s pterling balances. |

569-71, 572, 574, 581-83.

JupiciaL TRIBUNAL—
Question: re proposal to review cases of

politicals ‘by a ——. 878. A
JUTE— ‘
Question re cultivation in Brazil. 389.

.

EKALIEAR, HON. MR. V. V.—
Caste Disabilities Removal Bill—
Motion to ‘introduce. 402. .
Election of the to the Defence Con-
sultative Committee. 578.

Election of the to the Standing Com-
mittee for the Food Department. 577.
General discussion of the General Budget.

227-30.
General discussion of the Railway Budget.
131-32.
Indian Finance Bill—
Motion to consider.
Nomination of the
Chairmen. 42.
Notice of Motion for Adjournment re pro-
vision of additional trains in connection
with Kumbh mela. 560-61. ~
Question (supplementary) re— i
« Appointment ¢f Circle Rationing Officers
from backward classes, 561.
Appaintment of Labour Welfare Officer
om the backward classes. 552.
India's contribution to the League of
Nations. .3-4.
Resolution re—
Application of economic sanctions against
South Africa. 401.
Enmigration of labour to Burma, Malaya,
-etc. 586-87. N
India’s sterling balances. 564,
Post-war development of industries, eto.
302.

526-33.
to the Pansel of

tation at the conference of Allied
ations to be held at San Franoisco.
363-66.
Reservation of accommodation on railways
for the civil population. 85-86.
Working of the Defence of India Act and
Rules. 276-77.

KaLYAN PoweR STATION—
Question re . 604, 604-05.

EKATHIAWAR—
See ¢ Viramoam Customs CorpON .

K=uazrr, Hox. De. N. B.—
Resolution re a%plication of economic sanc-
tions against South Africa. 398, 398, 400.

Knosra, Mr.—
Question re member of the N. W. R.
Advisory Committee. 381-82.
‘ KHURARI ” ALLOWANCE—
‘Question re paid to inferior staff.
390-91.
Kuaursnip Arr KnaN, HON."NAWABZADA—
Election of the to the Standing Com-
mit for Agrjoulture and Forests. 578.
Election of the to the Standing Com-

mittee for the WFood Department. 677.
Election of the“—— to the Standing Com-
mittee for the Home Department. 577.

Election of the to the Standing Com-
mittee for the War Transport Department.

. B71.

Resolutien re amendment of the Counoil
of State Electoral Rules. 169.

Kine EMPEROR, His MAJESTY THE—
Question re Christmas speech of ——.

KUMBARKONAM—
See ** FREI1BITION "',

KuuBr MELA—

Notice of Motion for Adjournment re pro-
vision of additional trains in connection
with the 560-61.

Question (short -notice) re additional trains
for the ——. 607-08.

8hort notice question re inoculation of pile
grims proceeding to the 559.

Kunzru, HonN. Panbir H, N,.—

Election of the —— to the Standing Com-
mittee on Emigration. 576.

Election of the —— to the Defence Consulta-~
tive Committee. 677. N

Election of the to the Standing Com-
mittee for Education. 8578.

Election of the to the Standing Come
mittee for the Home Department. 577.

Nomination of the as & member of the
Coramittee on Petitions. 42.

L

151.

LaBoun— i
Reeolution re emigration of to Burma,
Malaya, etc. 583-91.
LABOUR DEPARTMENT, STANDING COMMITTESR
FOR THE—
Motion for election of members.
" Election of members. 577.

320

«| LABOUR OFFICERS—

Question re training of —— in the U. K,
386.

-LABOUR WELFARE OFFIORR—
Question re appointment of
backward classes. 552.

Lar, Hon. MR. SHAVAX, A.—

Motion for election of three members to the
Standing Committee for the Legislative
Department. 328-29.

Repealing and Amending Bill—

Motion to consider. 613.
Motion to pass. 614.

Larr, HoN. MR. SHAMALDHARI—
Motion for election of five members to the
Standing Committee for the Labour De-
ment. 329.
Oath of Office. 311.

N

from the

Resolution re religious endowments. 564.
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LANGUAGE 'Po‘moy—
Question re —— of All-India Radio.

LANGUAGES—
See ‘‘ INDIAN —— ”,

628,

\ ~

LEAD-ZINC OPERATIONS—

Question re Mr. C. P. Cowen, Officer-in-
Charge, —— at Zawar, Mewar BState.

556. .
LEAGUE oF NATIONS—%

Question re— : -
India's eontribution to the ——. 38-4.

Replacement of the —— by a stronger
orgamisation. 438,
LEase-LEND—

Question re

aid. 6, 6.7.

LEASE-LEND AGREEMENT—
. Information (laid on the tablo) re
Canada and India. 207-10.

LEGISLATIVE DEPARTMENT, STANDING CoM-
MITTEE FOR THE—

Motion for election of members. 328-29.

LEGISLATURE—
See *‘ INDIAN —— ",
LEND-LEASE—
Question re disposal of —— material after
the war. 154.
LeTTrRs— '
Question re—
Delay in transit of

between

-

posted at Delhi.

597. :
Reports in respeot of undwposed of and
accumulated ——. 598
Translation of —— add.mssed in Indian

languages into English. 599.

LIBRARY OF THE CENTRBAL LEGISLATURE—
Question re placing of volumes I and II of the
Council of State Observations and Rulings

from the Chair in the ——. 595.
L10ENCES—
See ‘* Rapio, RECEIVER —— ",
LoaN(s)—

Question re— v

Investments in ——, etc. 6547.
—— of staff to the Delhi Rationing Or-

ganisation. 260.°
—— from the U. 8. A. for Industrialisation.
320.
LocAL TRAIN SERVICES—
Question ré reduction in —— on the B. & A.
. R. 328.
LOCOMOTIVES—
Question re numbep of —— and —— sent
overseas. 5

» Loss— .
Question re—
Liability of Allied Powers for caused
by the explosions at Bombay. 313.
—— of airborne mails. 558.
—— sustained by Indians on the evacua-
tion of Burma. 317-18. ‘

LuzoN—
See * INpIAN PRISONERS OF Wan '

M
MAOCHINERY—
Question re supply of the textile stores and
—— to the Madras spinnipg and weaving
mills. 387-88.

MADAGASCAR—
See ‘‘ INDIANS
MapRAS—
See ‘“ RAILWAY LINES
F MADRAS AND BOUTHERN MAHRATTA RAILWAY—
See ¢ —— " under ‘‘ RAILwWAY(s) .

MADRAS SBPINNING AND WEAVING MiLLs—

11
.

»
.

Question re supply of textile stores and machi-
nery to "the 387-88.
DRA, MR.—

Questxon re period of service rendered by ——
‘with the Indm Supply Mission. 464.

MAHOMED UBMAN, HowN. Srr—
Aligarh Muslim Univepsity (Amendment)
Bill—

Motion for leave to consider. 630.,
Expressions of regret in connection with the
death of President Roosevelt. 625.

General discussion of the General Budget.
212.

Indian Air Force (Amendment) Bill—
Motion to oonsider. 615.

Motion to pass, 615.

Indian Army (Amendment) Bill—
Motion to consider, 614.
Consideration of clause 2. 614.
Motion to pass. 615.

Indian Finance Bill—

Motion to consider. 488, 492, 513, 514,
520, 523, 527, 528, 533-34.

Motion dfgr Ezeotaon of ffour members to the

Standing Committee for the War Transport
Department. 444.

Motion for election of four members to the
Standing Committee for the External.
Affairs Department. 440-42.

Motion for election of four members to the
Standing Committee for the Defenoo De-
partment. 611.

Motion for election of three members tcbthe
Standing Committee for the Department of ™
Posts and Air. 329.

Motion for election of three members to the
Standing Committee for the Supply De-
partment. 443.

Motion for election of two members to the
Standing Committee for the Department of
Information and Broadcasting. 211.

Notice of Motion for Adjournment re provie

~ gion of additional trains in connection
with the Kumbh mela. 660-61.

Raeselution re—

Amendment of the Council of State Elec-
‘toral Rules. 162, 164, 166, 170.

Ap& cation of economic sanctions against

uth Africa. 400, 401.

Daily broadcast in Hindi. 420.

India’s sterling balances. B5665.

Post-war development of industries. 292,
306.

Religious endowments. 563-64.

Representation at the conference of
Allied Nations to be held at San Fran.
cisco. 352, 357-58.

Working of the Defence of India Aot and
Rules. 280-81.
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ManTHA, HON. RAT BARADUR S8RI NARAIN—

Election of the —— to the Standing Com-

" mittee for the Planning and Development
Department. 579.

Election of she to the Standing Com-
mittee for the Education, Health and
Lands Department. §578.

Expressions of regret in connection with the

eath of President Roosevelt. 625-26.

Question re—

Address delivered by Mr. Mathews, Chair*

man, Central Technical Power Board.
603.

Central Technical Power Board. 600.03

Kalyan Power Station. 604, 604-05.

Mel‘!);bers, Central Technical Power Board.
602

Messrs. -Merz and MoLellan, Consylting
Engineers. 603, 603-04,

Mr. Mathews, Chairmap, Central Technical
Powdr Board. 602.

Report of the Roger Mission. 600.

Technical Conference of Engineers. 602.

Question (supplementary) re agsociation of

members of the Central Legislature with

firms appointed as ageats for purchasing

ghee. 458-59.

Resolution re— '

Daily broadcast in Hindi. 407-08, - 409,
415.

Working of the Defence of India Act and
Rules, 279.

Majomrs—
Queetion re number of Euro

and Indians

wtmgu—and—mthol A.M.C.|

434.

Marava—
&Kee ** LABOUR .

MANURE—
Question re selling of flour in Bengal as ——.
1.

MARKET QUOTATIONS—
Question re —— of representative textile
mill shares. 206®

MasoN, HoN. MR, P.—
Oath of Office.
“ Resolution re accidents caused by military
vehicles. 77-79, 81
MATHEWS, MR.—
Question re — .
Address delivered by ——, Chairman,
Central Technical Power Board. 608.
~—, Chairman, Centml Tochmcal Power
Board. 602.
MEALING, HON. MR, K. W.—
Indian Finance Bill—
Motion to consider. 523-25.

MEETINGS—,
Question re —— between Home Member and
certain leaders at Bombay. 194.
MEMBERS OF THE CENTRAL LEGISLATURE—
Information (laid on the table) re allotment.
of Government quarters to 628-29.
Question re—
Allotment of Government quarters to ——.
1-3.
Allotment of quarters’ to ——, 370-78.
Association of —— with firms appointed as
agents for purchasing ghee. 458-59.
Contracts placed with , ete. 882,
Ditticulty (xpenenced by ——
reservations on trains. 190-91.

MEMBERS OF THE OONGRESS WORKING Coxe.
MITTEE—
195.

Question re health of ——,
MeuBERS or THE ExmouTive CoUNoIL—

Q\Be:tion re tours undertaken by ——. , 103-
MEMBERS OF THE INDIAN LEGISLATURR—

Question re—

Cont!‘l;otaf w:tli . . 600.
upply of petrol coupons to ——. 314-17.

Mgemo. oF Disrnisuridx oy Worx—

Question re Sorting Depdrtments of
R. M. 8,, Delhi. 598.

Me~oN, HoN. St RAMUNNI—-
Election of the —— to the Standigg Com-
mittee for Education. 578.
Indian Finance Bill—
Motion to consider. 5183.
Nomination of the as & member of the
Committee on Petitions, 42.
Resolution re—
Amendment of the Council of State Eleo-
toral Rules, 159, 166.77,
India's sterling balances. 573.
Representation at the conference of Allied
g&t:::s to be held at San Francisoo.

MERCHANDISE MARKS (AMENDMENT) SUPPLE-
MENTARY BrLr—
See * Indian —— * under ** BrLL .

Merz AND MoLELLAN, Mnssrs.,, CoNsurTING
ENGINEERS—
Question re 603, 603-04.

MEssAGE—

—— from His' Excellency the Governor
General appomtmg days for the presenta-~
tion and general discussion of the General
Budget. 42.

—— from His Excellenoy the Governor
General appointing days for the presente.
tion and discussion of the Railway

B t. 42. .

—_— m His Excellency the Governor
General certifying the Indian Finance Bill,
1944. 4054,

—— from His Exoellenoy the Governor
General directing that the heads of ex-
penditure specified in sub-seotion (8) of
section 67A of the Government of India
Act shall be open to disoussion when the
Budget is under consideration. 42.

—— from His Exocellency the Governor
General nominating the Panel of Chairmen.
42

— from His Exoellency the Governor General
recommending the Council of State to
the Indian Finance Bill, 1944, as oerti
454.

METEOROLOGISTS—

See ‘‘ ASBISTANT ——.
MeTERS— i
Question re absence of —— in taxi.cabs plying

for hire in New Delhi. 619.

KMica MINES—
Question rs—
Applications received by examiner of
é)spiml Issues to register Joint Stock
for working 599.
Number of Joint Stock Companies working
—. 599.

”»

[ ]
.
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‘Mr1oa PRODUCER—
Question re steps to safeguard the interests
of the ——,  699.

MILITARY AUTHORITIES— -
Question re— ’
Purchase of rice by the —. 459,
Reservation of accommodation on trains
by the ——. 72.73.

MiLrtARY ENGINEERING VIOES—
Question re composid.on of the ——, 431.

Mrirrary PrrsoNvmr— w
Question re unauthorised entry into private
dwellings by —— in Calcutta. 434-35.

MILITARY VEHIOLES—
Question re— :
Accidents between —— and tramecars in
Bombay. 252-53.
Fatal accidents caused by ——. 266,
Number of deaths caused by —— in Assam,
254-58.
Resolution re accidents caused by ——,
74-82,
nnqx_
uestion re shortage of —— in Bombay.
547-48, 548. rieg v

Mirrs—
See ‘‘ SPINNING AND WEAVING —— .
8ee ** TExTILE —— .

MiNes—
Question re employment of Buropeans eva-
cuated from Burma in ——. 586-56.

MmnEs MATERNITY BENEFIT (AMENDMENT)
Br—
See ” under * B .

MmNorITY CANDIDATES —
Question re procedure for selecting the ——
for the I. C. 8. 466-67.
Mrraa, HoN. Sik SurLEMAN Cassom Hagr—
Eleotion of the —— to the Standing Com-
mittee for the Supply Department. 578.
MoBERLY, SIR W.

ALTER—
Question re visit of Bir Cyril Norwood and
435-36. :

Moramap HussAIN— ) .
Question re detention of Ram Singh alias
——, Japanese Agent. 608.

# MONTHLY SURVEY OF BuUsiNkss CONDITIONS

v Inp1a *'—

Question re publication of ——. 62-63.

ormaL, HoN. Me. G. 8.— )

MEfltmth;n of the —— to the Standing Com-

mittee for the Commerce Department.
578. ’

i f the —— to the Standing Com-

El::itl::elfla ofor the Externa! Affairs Depart-
ment. B578. . o

i f the to the Standing Com-

El::é:ez ?or the Industries and Civil Supplies

. Department. 578.

Election of the —— to the Standing Com.-
mittee for the Planning and Development
Department. 579.

Election of the —— to the Standmg Com-
mittee for the Posts and Air Department.

871.

Expression of regret in oonnection with the
eath of President Roosevelt. 626.

-Factories (Amendment) Bill—

Motion to oonsider. 612.
General discussion of the Gendfal Budget.
217-20, 221. .
General discussion of the Railway Budget.
120-22. .
Indian Finance Bill—
Motion to consider.
531. .
Notice of Motion for Adjournment re—-
Lack of copies of the electoral roll of voters
in Bombay. 326-27.
Provision of additional trains in connec-
tion with the Kumbh mela. 560-61.

Question re—

Accidents between military vehioles and
tramocars in Bombay. 252-53.

Area and yield of principal agricultural
crops. 03-64.

Ban on any book by €hiang Kai Shek.
252.

Bath rooms in servants’ quarters attached
to the quarters Nos. 12A to 12E, Feroz-
shah Road. 253. ' ST

Birth control. 196-97.

Books published and quality of paper
used. 60-61.

Civilian Gazetted Officers. 264-65, 266
Cost, etc., of printing of the Gazette of
India. 61. '
Cost, etc., of printing debates of the Indian

Legislature. 59-60.

Cotton prices. 266-70. -

Death;ein Bengal, etc., during 1943-44.
155-56.

Deaths of destitutes in Calcutta. 156,
Delay in publication of cotton forecast
64 :

Derailment of the Punjab Mail near Arrah,
156, 157.

Detection of illicit wiireless transmitters
by Mr. M. Bhattacharjee, Telegraph
Department. 461-62.

Detention of Mr. B. N. Biyani, Membes,
Council of State.  199.

Different- rules for Europeans and Indians
dealing with the Reserve Bank of India.
190.

Difficulty experienced by members of the
Central Legislature in securing reserve-
tions on trains. 190-81.

- Economic planning. 201.
Fortnightly reports from Provincial Gove

ernments on the food position. 71.
Governments meeting with representatives
of Industry. 263-54.

Government textile shops. 467. be

Grant of permission to start new newspapérs,
459-61.

Hawkers -at railway stations. 190.

Health of members of the Congress Working
Committee. 196.

Hydari Mission. 233, 254.

Import of consumer goods. 254.

Import of motor cars. 205, 468.

Import of radio sets. 462.

Lack of courtesy on the part of staff on
Railway stations. 190. .

486, B509-15, 6530,

-

.
. L 4
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Language policy of All.Irdia Radio. 628.

Making India self-sufficient in agriculture,
etc. 204-05.

Moeetinggbetween Home Member and certain
leaders at Bombay. 194.

Mr. Khosla, member of the N. W. R.

" Advisory Committee. 381-82. .

Names of retired Government officers re-
employed as officers in connection with
war work. 201. ’

Nineteenth Annual Session of the All-India
Postal angd R. M. 8. Conference. 196-97.

Non-co-operation. by Hindi writers, eto.,
with All-India Radio. 628.

Number of broadcast receiver licences
issued. 557-568.

Number of deaths due to falls from foot-
boards of trains. 195-96.

Number of Europeans and Indian officers-
in the Superior Services. 191-92.

Number of radio receiver licences issued in
1944. 593.

Number of voters in Bombay at the General
Election of 1934. .

Number of yoters in constituencies of the
Council of State. 192-93.

Omission of names in the electoral rolls of
Bombay. 556-567.

Percentage of petrol imported and produc-
ed. 462-83.

Placing of volumes I and II of the Council
of State Observations and Rulings from
the Chasr in the Library of the Central
“Legislature. 595. :

Preparation of electoral rolls of constitu-
encies of the Council Jf State. 195.

Price of petrol in the black market. 189-
90 :

Printing of debates, Bills, etc., on good
quality paper. 61.

Priority for the importation of plant for
new industries. 191.

Proposed Indo-American Commercial Treaty
251, 251-52.

Publication of books in Urdu and Hindi.
628. .

Publication of Monthly Survey of Business
Conditions in India. 62-63.

Qualification required for appointment as
Income-tax Officers. 197-98.

Quantity of foodstuffs produced in districts
in relation to population. 71-72.

Rationing of petrol. 193.

Rationing schemes. 64-71. .

Re:fnstmction Committee's Report. 200-

Release of Congress leaders. 252.

Sale of gold and silver by the Reserve
+“Bank of India. 198.

\

Separate Hindi programmes from All-India

Radio. 593.
Sugar production. 62.

Supply of petrol coupons to members of the
Indian Legislature. 314-317. .
Temporary -appointments to the Indian
. Civil Service and Indian Police. 154-55.
Vi:igt; to Bombay by the Defence Member.

Wheat importe from Australia. 198.

Question (shqrt notice) re additional trains for
the Kumbh mela. 607-08.

.

« Municipal Committee of Ajmer.

Question (supplementary) re—

Association of members of the Central
Logislature with firms appointed as
agents for purchasing ghee. 458-59°

Claims of Indian refugees from Burma.
161-52.

Conference on ‘‘ Reconstruction Problems
of Asia " held at New York. 378.

Dumbarton Oakes Conference. - 432. "

Establishment of xcolony for the settlement
of Indian soldifrs., 428.29, .

Fuel pipe line from India to China. 380.

Grant of facilities to Indians to restart their
businesses in Burma. 620-21.

Hardships suffered by public at Viramgam
Customs Cordon. 618-19. -

Hindu Code. 324.-

Import of motor cars from Britain. 436-37.

Imports of ocofisumer goods from the .
U.8. A, b4. !

Indian troops in Italy. 8-10.

Mr. Sarat Chandra Bose. 557. a1
7..

N\:l;:er of Indian troops on various fronts.

Pos;-war development of All-India Radio.
620.
Price of copper. 365.

Representation at the United Nathons
Conference. 320.

Sale of petrol in the black market in New

. Delhi. 619-20. ‘

Scarcity of cloth in Provinces. 437-38.

Shortage of milk in Bombay. 647-48.

Visit of Sir Cyril Norwood and 8ir Walter
Moberly. 435-36.

Resolution re—

Accidents caused by military vehicles. 78.

Amendment of the Council of State Elec-
toral Rules. 157-61, 167, 189-70.

Application of economic sanctions against
South Africa. 396, 397, 400.

Daily broadcast in Hindi. 402-07, 406,
415, 419-21. N )

Future recruitment, etc., to the Civil Servi-

ces controlled by the Secretary of State.
96-97.

India’s sterljn% balances. 6582.

Post-war development of industries. 288,
289-90, 298, 301-02, 308.

Religious endowments. 563. -

Representation at the conference of Allied
Nations to be held at San Franoisco.
341, 342, 351-53, 357.

Reservation of accommodation on railways
for the civil population. 82-84, 91-92.

Working of the Defence of India Aot and
Rules. 279-80, 281.

Short notice question re—

Inoculation olfa pilggi;ns proceeding to the
Kumbh mela. . . .
Reservations on the Frontier Mail. 543.

MoTION ¥0i ADJOURNMENT—
See ** NOTICE OF —— .

Moror CARS—

ueetion re—
Q Imports of ——. 205, 463. X
Import of —— from Britein. 436-37.
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M\;\ﬁg;b %’I‘;ﬂ““- Hon. HaJr Syep—

~-Election of the —-— to tho Cen i
Council for Railways. 577(.}e tral Advisory
Eloction of the —— to the Standing Com.
mittee for the Defence Department, 623,
Eleo.tion of the —— to the Standing Com.
l;;n';;we for the Posts and Air Department.

General discussion of the Rai
146.45 150" e Railway Budget.

Nomination of y ‘as & member of the
Cummittoe on ions. 42.

Not;ioe of Mot/ for Rdjournment re provi-
gion of additional trains in connection
with the Kumbh mela. 560-61.

Question re—

Allotment of Government quarters. 323.
Appointment to high civil posts of candi-
dutes who qualified but failed to secure
vacancies in the I. G. 8. examination of-
_ 1942 and 1943. 59
Eligibility of war service candidates to
resorved vacancies in the Civil Services.
68-52. - '

‘Question (supplementary) re travel on foot.
boards, etc. of trains. 256.

Redolutich ra—. ' )

Accidents cecused by military vehicles.
74, 81.82,

Working of the Defence of India Act and
Rulos. 274.76, 282,

Mur4sMMAD YAHYA, KHAN BAHADUR—
Expressiony of regroet in connection with the
death of —— . 73,

Murkmersen, Hon, Stk SaTyA CHARAN—

Election of the —— to the Central Com-
mittee of the Tuberculosis Association of
India. 578. .

Election of the —-—- to the Btarding Com.
mitteo for tho Education, Health ard Lands
Department. 578,

Eleotion of the—— to the Standing - Com.

mittee for the Labour Department. §77.
MunicipAL COMMITTEE—
Question re —— of Ajmer. 3817,
MusLiMs—- )
Quostion re ——: in the cadre of Incomo-tax |
. Officers. 369.
\J
N

NATIONAL WAR FroNT—
Question re National War Front. 366-67.
NAVAL AND AERONAUTICAL TRAINING CENTRES~
Qu stio). re——. 606.
NEPAL— . '
See * RICE”.
New DELHI—
See ** PETROL .
See * Taxt Cass ™. P

NEWSPAPERS— .
Question re grant of permission to
new——.459-61.
NEw YORK—
See ** CONFERENCE "', _

NoN-Co-OPERATION— .
Question re —— by Hindi writers, eto., with
All-India Radio. 628. .

start

Noon, How. Sir Firoz KHAN— 4

Motion for election of three members to the:
Standing Committee for the Civil Defence
Branch of the Defence Department. 212.,

NorTH WESYERN RATLWAY ADvVISORY COM-

MITTEE—

Question r¢ Mr. Khosla, member of the—.
381.82.

Nonwoon, Sir CYRIL—
Question re visit of -—— and Bir Waltes
Moberly. 435-36.

Nores—
Statement (laid on the table) 7¢ Commerocial
Treatjes and——affecting India. 610-11.

NoTiCE OF MOTION FOR ADJOURNMENT re—

Corference of Allied Nations at San Franisco..
271.72.

Delegation to the San Francisco Conference,
469.—

Export of cloth to China. 629-30.

Failure to carry out restrictions against South:
Africa. 12-18. )

Future recruitment and terms of service of
the civil services. 6559-60.

Lack of copies of the electoral roll of voters.
in Bombay. 326-28.

Provision of additional trains in conneotion:
with the Kumbh®mela. 560-61. ’

Statements made by the Hon. 8ir Firoz Khan

Noon. $08-10. -
Wrongful use of the Indian Army in Greeoce,
11-12.
0

-
OATH OF OFFICE—
- . ‘Assadullah Khan Raisani, Hon. Sardar Bahae
_ dur Nawab. 1.
Caroe, Hon. Sir Olaf. 311,

- Griffin, Hon. 8ir Arthur. 1.
Hutchings, Hon, Mr. . H. 1.
Hydari, Hon. Sir Muhammad. 548.
Lall, Hon. Mr. Shamaldhari. 311.
Mason, Hon. Mr. P.  53.
Patel, Hon. Mr. H. M. 173.
Pillai, Hon. Mr. N. R. 363.
Prior, Hon. Mr. H.C. 363.
Row, Hon. Mr. Thirumala. 1.
Roy, Hon. Sir Satyendra Nath.
8en, Hon. Mr. B. R. '103.
Warren, Hon. Mr. D. D. 428.
Williams, Hon. Mr. C. F. V. 543.

¢ OBSERVATIONS AND RULINGS FROM THE
CHAIR ""—— ; '

Question re placing of volumes I and II of
the Council of State—=in the Library of
the Central Legislature. 895.

See ** COUNCIL OF STATE ‘ — "'

173.

OCOUPATION—
Question re—
——of Austria.  608.
——of Germany. 605. . i
——of Germany by the Allied Nations

8,378.

1
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«OFFICERS—
Queestion re number of ——recruited in Indis.
429-30.
See * Brrrisg ——— ',
See ** CIVILIAN GAZETTED ——",
See * EUROPEAN— ',
See ** GAZETTED —— ',
See *‘ INCOME.TAX —— ",
See “ INDIAN —— ',
See *“ LaBoUR —— ',
See * RETIRED GOVERNMENT —— *’,

‘OBRDINANCE—
Hoarding and Profiteering Prevention——
Question re—

List of imported articles the ' prices
of which have been fixed under the
—.202-08.

Prices of articles under the—. 201,

*ORIB8A— .
See ‘' INCOME-TAX ASSEBSEES—— ',

Ovur BriTise EMPIRE '—
Question re pamphlet entitled Our Bnmh
Empire. 1.
OVERCROWDING—

Question re: in trains of the Bengal and
Assam Railway. 256.

PADSHAH SAHIB BAHADUR, HoN. Sa1YED

MAnguomﬁD_uﬂmU Amendment) Bill
niversity ( ent |—
Motion for leave to conmsider. 630.

Motion to consider. 631.
Motion to pass. 632.

Election of the——to the Standing Committee
for Education. 578.

Election of the——to the Standing Committee |
on Emigration. 576.

Election of the —— to the Standing Com-
mittee for the Food Department. 577.
‘Election of the tothe Standing Com-
mittee for the Labour Department. 577.
Election of the —— to the Standing Com-
mittee for the Legislative Department. 577

< Pactories (Amendment) Bill—
Motion to consider. 812.

discussion of the General Budget.

236-38.

General discussion of the Railway Budget.
142-44.

Indian Finance Bill—
Motion to consider. 492-99.

Nomination of the —— to the Panel of
Chnrmm. 42,

Delay in trmsit of letters posted at Delhi.
597.
Disposal of * Jeeps *’ aﬁetthe war. 457,

Extra duty allowance casses in R. M. 8.
Delhi. 599.

Memo. of distribution of work to Sorting
Departments of R. M. 8., Delhi., 598.

Number of trucks supphed to R. M. 8,
Delhi. 596.

'

Officiating and vacancies in the
Cadre of I tors, R. M. 8. ©596.
Orders of the Director General, Poste and

Telegraphs on the subject of wplit duty.
595-96. ! bt y

Prescribed qualifications, emoluments, eto.,
of principals and teachers of educational
institutions in Delhi Province. 464-65.

Registration Branch, R. M. 8., Delhi. 598.

Reports in t of unch'sposed of and
accumulated let 8 598.

Shortage of pri lists. 597,

Sorting of lstMS.,Dollu 599.
Strength of preeent staff of R. M. 8., Delhi.

598.
Superintendent, R. M. Delhi. 596.
Training of sorters, R. l! 8 Delhi. 597,

Translation of letten addressed in Indian

Queets (ages lmt:o lish. 52%{ od by
on (supplementary) re pan orm
the ment of Planning and Develop-
ment. 313-14.
Resolution re—

Accidents caused by military vehicles.
Applmahon of economic sanctions
South Africa. 397, 398, 399.400.

Cottagd Industry of dyeing ‘and printing
(cotton cloth). 448.

Daily broadcast in Hindi, 418-19,

Emigration of labour to Burma, Malaya,
etc. 587-88, 591.

Post-war development of industries, eto.
306-07.

Representation at the oconference of
Allied Nations to be held at 8an Franoisco.

348-49.
Working of the Defence of India Act and

Rules. 277-78.

PAMPHLET—

Question re——enhtled Our British Empire. 1,
Panzr ¥orR COTTAGE INDUSTRIES—

Question re, constitution of a ——. 627.
PANEL OF CHAIRMBN—

Message from His Excellency the Governor

General nominating the——. 42.

.18,

PANELS—

Information (laid on the table) r¢ ——formed
by the Planning and Development .Dep-
artment. 499-502.

Question re —— fermed -by the Department
of Planning and Development. 313-14.

See ** INDUSTRIAL ——

R
PAM—.
Question re— ,
Books published and quality of ——used.
60-61.
Printing of debates, Bills, etc., on ‘good
quality ——. 61.

Parer CoNtROL (EcONoMY) ORDER, 1944—
Question re relaxation of the provisions of the

. 438.

PARACHUTE REGIMENT—

See * INDIAN —— ',

PARCELS—
Question re sorting of —— in R. M. 8., Delhi.
599.

“ Paris COMMUNE,
lauuhonrebmonthobooksaml War in .
Franoe md —. 2068.

——
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N —dd
anqnns— . PiLrar, How. Mr. N. R.
Question re inconvenience caused to —— ab

Viramgam Custums Cordon, Kathiawar. 152.
Pater HoN. Mr. H. M. —
Indian Finanoe Bill—
Motion to consider. 530, 531

Oath of Office. 173.

Motion for election of four members to the
8tending Committee for the Industries and
Civil Supplies Department. 440.

Motion for election ofpfive members to the
Standing Committed for the Planning and
Development . 442,

Resolution re Cottage industry of dyeing and
printing (cotton cloth). 448.-51, 462, 463.

PATENTS AND DESIGNS (AMENDMENT) Bmi—
See ‘‘ Indian ——" under “ BoL’'.
PaTENTS AND DESIGNS (TEMPORARY AMEND-

MENT) Brrr—

See ““Indian —— " under ‘‘ By ",
PATHER, MBS.—
Question re ejectment of —— and

her family
from their home in Durban. 67.
PAY AND ALLOWANCES—
Information (laid on the table) re admi-
sgible to British and Indian officers serving
in India and overseas. 13-19.

Patro Hon. S1r A. P.—

General discussion of the Railway Budget.
126-217.

Resolution re amendment of the Council of
State Elecrotal Rules. -161-62. .

PRNSIONS . —

Question re— .
Disabillity —— payable to widows and
dependants of Indian soldiers. 428,
Number of #laims for ——preferred by
1, members of the armed forces, etc. 6086.

PENSIONS APPEALS TRIBUNALS—
Question re —— . 606.

PERIOD OF SERVICE— .
Question re —— rendered bx Mr. Mahindra
with the India Supply Mission. 464.

PERSONAL ASSISTANT TO THE COMMOSSIONER OF
INCOME-TAX—
Question re appointment of —— 369.

PETITIONS, COMMITTEE ON—
Constitution of the ——.42.

PETROL—
R oo in basic ration —— due to the
improved war situation. 620.
Percentage of —— imported and produced
462-63. : _
Price of in the black market. 189-80.

Rationing of ——. 193.

Scale of——in the black market in New
Delhi. 619-20.
CoOUPONS—

Pnézg:tion re supply of—to members of the

Indian Legislature. 314-17.
Shﬁgsl;tioe question re inoculation of——

proceeding to the Kumbh mela. 559.

Indian Companies(Amendment) Bill—
Motion to consider. 613.
Motion to pass. 613.

Indian Merchandise Marks (Amendment)
Supplementary Bill—
Motion to consider. 613.
Motion to pass. 613.

Indian Tea Control (Amendment) Bill—

. Motion to consider. 4¢45.
Motion to pass. 445. .

Motion for election of three members to the
Standing Committee for the Commerce
Department. 443.

Oath of Office. 363.

PicTrure HOUsEs—
Question re construction of a chain of——

with British and American Capital.
320-21.

PrrE LINE—

Question re oonstruction of——to China.
261-62.

PLANNING AND DEVELOPMENT DEPARTMENT—
Information (laid on the table) re panels
formed by the——. 499-502.
 Question re—
Communal composition of Gazetted Officers
in the——. 367-68.
Panels formed by the——. 313-14.
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